T WA

HIGH COURT OF ANDHRA PRADESH
COURT NO. 2
THE HONOURABLE SRI JUSTICE RAKESH KUMAR
To be Heard on Monday The 27 day of January 2020 - (AT 4:30 PM)

S.No. Case Number Petitioner Adv Respondent Adv District/Case Remarks

(NATIONAL LOK ADALAT PRE-SITTING LIST)
FOR REFERENCE TO LOK ADAIAT

1 MACMA/276/2005 MOHAMMED ABDUL P NAGENDRA REDDY KURNOOL
RAHIM T S RAYALU
2 MACMA/971/2006 CH DHANAMJAYA JAVVAJI SARATH EAST GODAVARI
CHANDRA
N J SUNIL KUMAR
3 MACMA/1377/2006  KARRI E VENUGOPAL VISAKHAPATNAM
SURYANARAYANA REDDY
P B NARASIMHA
MURTY
4 MACMA/1956/2008 A MALATHI N SUBBA RAO GUNTUR
IA VENKATESWARLU
6/2008(MACMAMP SANISETTY
56699/2008)
IA
1/2009(MACMAMP
4424/2009)
IA 5/2008(XOB]
56698/2008)
5 MACMA/2012/2008  SAI GANGADHAR E VENUGOPAL KRISHNA
CHAMARTY REDDY
6 MACMA/2015/2008 S MURALI MOHAN G V JAYASIMHA PRAKASAM
NUTHALAPATI
KRISHNA MURTHY
7 MACMA/2214/2008 B PARAMESEWARA BHASKARA RAO GUNTUR
RAO BANDARUPALLI
NAGUMANTRI
NAGESWARA RAO
8 MACMA/2263/2008  SRINIVASA RAO AJAYA SANKARA  KURNOOL
VUTLA REDDY
9 MACMA/2280/2008  PEERAMSETTY YSR KADAPA
VENKATA RAMANA
10  MACMA/2284/2008 T MAHENDER RAO  VIZIANAGARAM
E SAMBASIVA
PRATAP
11 MACMA/2300/2008  VENKATESWARLU SVMUNIREDDY  CHITTOOR
PALADUGU
12 MACMA/2302/2008  VENKATESWARLU SVMUNIREDDY  CHITTOOR

PALADUGU
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13

14

15

16

17

18

19

20

21

22

23
24

25

26

27

28

29

30

MACMA/2327/2008

MACMA/2353/2008

MACMA/2377/2008

MACMA/2599/2008

MACMA/2605/2008

MACMA/2619/2008

MACMA/2800/2008

MACMA/2867/2008
IA
1/2008(MACMAMP
378/2008)

MACMA/2957/2008
IA
1/2007(MACMAMP
4627/2007)

MACMA/2968/2008
IA 1/2004(CMP
174/2004)

MACMA/385/2009

MACMA/487/2009
IA 1/2002(CMP
25320/2002)

MACMA/542/2009
IA 1/2002(CMP
19569/2002)

MACMA/679/2009
MACMA/2056/2006

MACMA/705/2009

MACMA/962/2009

MACMA/1015/2009

MACMA/1042/2009

NUTHALAPATI
KRISHNA MURTHY

A MALATHI

D KODANDARAMI
REDDY

N RAMA KRISHNA

PIDAPARTHI RATNA
KUMARI

G S PRAKASH RAO

K S N MURTHY

SRINIVASA RAO K

JAYANTI S C SEKHAR

D KODANDARAMI
REDDY

E VENUGOPAL REDDY
A JAYA SANKARA
REDDY

B VENKATARATNAM

A JAYA SANKARA
REDDY

SRINIVASA RAO K

G PEDDA BABU

S V MUNI REDDY

S PRANATHI

K LAKSHMAN (AST
SOL GEN)

DEEPAK
BHATTACHARJEE

NARAM
NAGESWARA RAO

KUM ESTHERU
VASIMALLA
AV K S PRASAD

INENI VENKATA
PRASAD

D KODANDARAMI
REDDY
D RAGHAVA REDDY

G RAMA MOHAN
REDDY

MADHAVA RAO
NALLURI

KAVITHA GOTTIPATI

S AV RATNAM
E MARUTHI RAJA

N MOHAN KRISHNA

S PRANATHI

RM K KISHORE

SRINIVASA RAO
KATAKAMSETTY
E VENUGOPAL
REDDY

NARAM
NAGESWARA RAO

PENUMAKA
VENKATA RAO
SOMANCHI
VENKATESWARLU

V SAMBASIVA RAO
KUM ESTHERU
VASIMALLA

D KODANDARAMI
REDDY

PRAKASAM

WEST GODAVARI

CHITTOOR

ANANTAPUR

YSR KADAPA

ANANTAPUR

PRAKASAM

WEST GODAVARI

VIZIANAGARAM

YSR KADAPA

VISAKHAPATNAM
KURNOOL

PRAKASAM

KURNOOL

WEST GODAVARI

KRISHNA

CHITTOOR

YSR KADAPA
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31

32

33

34

35

36

37

38

39

40
41

42
43

44

45

46

47

MACMA/1135/2009
MACMA/619/2008

MACMA/1205/2009

MACMA/1207/2009

MACMA/1209/2009

MACMA/1386/2009

MACMA/1828/2009

MACMA/2204/2009

MACMA/2289/2009

MACMA/2599/2009

MACMA/3179/2009
MACMA/3206/2009

MACMA/3473/2009
MACMA/3478/2009

MACMA/3511/2009

MACMA/3792/2009

MACMA/3822/2009

MACMA/3848/2009

B DEVANAND

MAHESWARA RAO
KUNCHEAM

MAHESWARA RAO
KUNCHEAM

MAHESWARA RAO
KUNCHEAM

E VENUGOPAL REDDY

P SRIDHAR REDDY

VENKATESWARLU
SANISETTY

CHINTALAPUDI
LAKSHMI KUMARI

TADDI NAGESWARA
RAO

P SATYA MANJULA
N SUBBA RAO

CH DHANAMJAYA

K RATHANGA PANI
REDDY

CHALAPATHI RAO N

P B NARASIMHA
MURTY

VENKATESWARA RAO
GUDAPATI

MD SALEEM

P KAMILAKAR

VIJAYA KUMAR
POTTURI

R VENKAT RAO
SOMANCHI
VENKATESWARLU
MANIMMA MEDIDA

VIJAYA KUMAR
POTTURI
SOMANCHI
VENKATESWARLU

R VENKAT RAO
MANIMMA MEDIDA
SOMANCHI
VENKATESWARLU
UPENDRA RAO
MANUKONDA

VENKATESWARA
RAO GUDAPATI

V VEERABHADRA
CHARY

M V RAJA RAAM

S AGASTYA SHARMA
B NAGA SAILAKSHMI

SRINIVASA RAO
VUTLA
N J SUNIL KUMAR

V BRAHMAIAH
CHOWDARY

SRINIVASA RAO
KATAKAMSETTY
V VENKATARAMI
REDDY

N SUBBA RAO

Dr CHALLA
SRINIVASA REDDY

RAVI SHANKAR
JANDHYALA
SRINIVASA RAO
KATAKAMSETTY

CHALAKANI VENKAT
YADAV
A RAJENDRA BABU

K PURUSHOTHAM

P SATYA MANJULA
N S BHASKARA RAO

M V RAJA RAAM

ANANTAPUR

ANANTAPUR

ANANTAPUR

ANANTAPUR

VIZIANAGARAM

SPS NELLORE

PRAKASAM

WEST GODAVARI

VIZIANAGARAM

GUNTUR
GUNTUR

EAST GODAVARI
KURNOOL

GUNTUR

VISAKHAPATNAM

VIZIANAGARAM

CHITTOOR
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48 MACMA/4012/2009 PEERAMSETTY S ARIFULLAH YSR KADAPA
IA VENKATA RAMANA
1/2009(MACMAMP
6385/2009)

49 MACMA/1513/2010 SALLOORI RAMESH A VEERASWAMY WEST GODAVARI
IA
1/2012(MACMAMP
1873/2012)

50 MACMA/1576/2010 P B NARASIMHA VISAKHAPATNAM
MURTY

4/4



T WA

HIGH COURT OF ANDHRA PRADESH
COURT NO. 3
THE HONOURABLE SRI JUSTICE C.PRAVEEN KUMAR
To be Heard on Monday The 27% day of January 2020 - (AT 4:30 PM)

S.No. Case Number

Petitioner Adv

Respondent Adv

District/Case Remarks

FOR REFERENCE TO LOK ADAIAT

1

10

11

CRLRC/6/2009

IA 1/2009(CRLRCMP
1/2009)

IA 2/2009(CRLRCMP
13/2009)

CRLRC/19/2009

CRLRC/33/2009

CRLRC/78/2009
IA 1/2009(CRLRCMP
113/2009)

CRLRC/127/2009

CRLRC/184/2009
IA 1/2009(CRLRCMP
225/2009)

CRLRC/194/2009

IA 1/2009(CRLRCMP
231/2009)

IA 2/2009(CRLRCMP
244/2009)

CRLRC/208/2009

CRLRC/272/2009
IA 1/2009(CRLRCMP
353/2009)

CRLRC/285/2009
IA 2/2009(CRLRCMP
375/2009)

CRLRC/304/2009
IA 3/2009(CRLRCMP
492/2009)

I GOPAL REDDY

K BHEEMA RAO
G RAMA GOPAL

CH SHANMUKHA RAO

V MANOHAR RAO

O KAILASHNATH
REDDY

SYED KHADER
MASTAN

D SANGEETHA REDDY

RAJA REDDY KONETI

KV BHANU PRASAD

V R AVULA

(NATIONAL LOK ADALAT PRE-SITTING LIST)

PUBLIC
PROSECUTOR
MADHAVA RAO
NALLURI

PUBLIC
PROSECUTOR

PUBLIC
PROSECUTOR

PUBLIC
PROSECUTOR

PUBLIC
PROSECUTOR

PUBLIC
PROSECUTOR

PUBLIC
PROSECUTOR

SIVALENKA
RAMACHANDRA
PRASAD

PUBLIC
PROSECUTOR (AP)

PUBLIC
PROSECUTOR
N SUBBA RAO

PUBLIC
PROSECUTOR

PUBLIC
PROSECUTOR

PRAKASAM

VIZIANAGARAM

VISAKHAPATNAM

KURNOOL

GUNTUR

GUNTUR

GUNTUR

KRISHNA

GUNTUR

KRISHNA

PRAKASAM
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12

13

14

15

16

17

18

19

20

21

22

23

24

25

CRLRC/313/2009
IA 2/2009(CRLRCMP
420/2009)

CRLRC/321/2009
CRLRC/1823/2008

CRLRC/372/2009

IA 2/2009(CRLRCMP
513/2009)

IA 1/2009(CRLRCMP
502/2009)

CRLRC/376/2009
IA 1/2009(CRLRCMP
515/2009)

CRLRC/448/2009
IA 1/2009(CRLRCMP
625/2009)

CRLRC/542/2009
IA 1/2009(CRLRCMP
722/2009)

CRLRC/570/2009
IA 1/2009(CRLRCMP
763/2009)

CRLRC/578/2009
IA 1/2009(CRLRCMP
776/2009)

CRLRC/690/2009
IA 2/2009(CRLRCMP
953/2009)

CRLRC/718/2009
IA 1/2009(CRLRCMP
994/2009)

CRLRC/759/2009
IA 1/2009(CRLRCMP
1042/2009)

CRLRC/797/2009

IA 1/2009(CRLRCMP
1091/2009)

IA 2/2009(CRLRCMP
12264/2009)

CRLRC/809/2009

IA 2/2009(CRLRCMP
1113/2009)

IA 1/2009(CRLRCMP
1098/2009)

CRLRC/826/2009

IA 2/2009(CRLRCMP
12981/2009)

IA 1/2009(CRLRCMP
1132/2009)

P PRABHAKAR REDDY

SRINIVAS
VELAGAPUDI

KRUPACHAND
GOGINENI

P PRABHAKAR REDDY

CH RAVINDRA BABU

CH SHANMUKHA RAO

CH RAVINDRA BABU

CH RAVINDRA BABU

GV L MURHTY

P KAMLAKAR

N.(P) ANJANA DEVI

SATYANARAYANA

P PRABHAKAR REDDY

T M K CHAITANYA

S
S.NAGESWARAREDDY

K JAYA KUMAR
PUBLIC
PROSECUTOR

SIVALENKA
RAMACHANDRA
PRASAD

PUBLIC
PROSECUTOR (AP)

PUBLIC
PROSECUTOR

PUBLIC
PROSECUTOR

PUBLIC
PROSECUTOR
G JHANSI

PUBLIC
PROSECUTOR

PUBLIC
PROSECUTOR
G JHANSI

PUBLIC
PROSECUTOR
AVYV S N MURTHY

PUBLIC
PROSECUTOR

PUBLIC
PROSECUTOR

PUBLIC
PROSECUTOR

PUBLIC
PROSECUTOR
SRAVAN KUMAR
MANNAVA

PUBLIC
PROSECUTOR
CH SHANMUKHA
RAO

PUBLIC
PROSECUTOR
O MANOHER REDDY

GUNTUR

GUNTUR

KRISHNA

VISAKHAPATNAM

GUNTUR

VISAKHAPATNAM

GUNTUR

GUNTUR

PRAKASAM

VISAKHAPATNAM

VISAKHAPATNAM

GUNTUR

VISAKHAPATNAM

ANANTAPUR
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26

27

28

29

30

31

32

33

34

35

36

37

38

CRLRC/849/2009
IA 1/2009(CRLRCMP
1157/2009)

CRLRC/852/2009
IA 1/2009(CRLRCMP
13460/2009)

CRLRC/856/2009

CRLRC/899/2009
IA 1/2008(CRLRCMP
1883/2008)

CRLRC/905/2009

IA 2/2009(CRLRCMP
1215/2009)

IA 1/2009(CRLRCMP
1181/2009)

CRLRC/951/2009
IA 1/2009(CRLRCMP
1279/2009)

CRLRC/961/2009
IA 1/2009(CRLRCMP
1294/2009)

CRLRC/1008/2009
IA 1/2009(CRLRCMP
1376/2009)

IA 4/2009(CRLRCMP
26136/2009)

IA 2/2009(CRLRCMP
2211/2009)

CRLRC/1017/2009
IA 1/2009(CRLRCMP
1371/2009)

IA 2/2009(CRLRCMP
1389/2009)

CRLRC/1018/2009
IA 1/2009(CRLRCMP
1372/2009)

IA 2/2009(CRLRCMP
1390/2009)

CRLRC/1023/2009
IA 1/2010(CRLRCMP
119/2010)

CRLRC/1036/2009
IA 1/2009(CRLRCMP
1411/2009)

CRLRC/1039/2009
IA 1/2009(CRLRCMP
1414/2009)

KV R KRISHNA
SHARMA
J UMV PRASAD

G VASANTHA
RAYUDU

MD SALEEM

KV R KRISHNA
SHARMA

SAI GANGADHAR
CHAMARTY

T PRASANNA KUMAR

POLISETTI SUNDARA
RAO ,(PARTY IN
PERSON)

N V ANANTHA
KRISHNA

N V ANANTHA
KRISHNA

D SANGEETHA REDDY

G HARAGOPAL

P N PRAVEEN KUMAR

PUBLIC
PROSECUTOR

PUBLIC
PROSECUTOR
CH RAVINDRA BABU

K SOMESWARA
KUMAR
PUBLIC
PROSECUTOR

PUBLIC
PROSECUTOR
B S REDDY

PUBLIC
PROSECUTOR
M SUDHIR KUMAR

PUBLIC
PROSECUTOR
YALLABANDI
RAMATIRTHA

PUBLIC
PROSECUTOR

PUBLIC
PROSECUTOR
PAVULURI
SREENIVASULU

PUBLIC
PROSECUTOR

PUBLIC
PROSECUTOR

O KAILASHNATH
REDDY

PUBLIC
PROSECUTOR

PUBLIC
PROSECUTOR

PUBLIC
PROSECUTOR
TADDI NAGESWARA
RAO

GUNTUR

GUNTUR

GUNTUR

GUNTUR

GUNTUR

KRISHNA

VISAKHAPATNAM

GUNTUR

KURNOOL

KURNOOL

SRIKAKULAM

GUNTUR

VIZIANAGARAM
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39

40

41

42

43

44

45

46

47

48

49

50

51

52

53

54

CRLRC/1053/2009
IA 1/2009(CRLRCMP
1442/2009)

CRLRC/1062/2009
IA 2/2009(CRLRCMP
1456/2009)

CRLRC/1112/2009
IA 1/2009(CRLRCMP
1521/2009)

CRLRC/1117/2009

CRLRC/1134/2009
IA 1/2009(CRLRCMP
1550/2009)

CRLRC/1155/2009
IA 1/2009(CRLRCMP
1576/2009)

CRLRC/1156/2009
IA 1/2009(CRLRCMP
1577/2009)

CRLRC/1159/2009
IA 2/2009(CRLRCMP
1580/2009)

CRLRC/1181/2009
IA 2/2009(CRLRCMP
1616/2009)

CRLRC/1187/2009
IA 3/2009(CRLRCMP
1706/2009)

IA 2/2009(CRLRCMP
1626/2009)

CRLRC/1194/2009
IA 1/2009(CRLRCMP
1637/2009)

CRLRC/1201/2009
IA 1/2009(CRLRCMP
1649/2009)

IA 2/2009(CRLRCMP
1795/2009)

CRLP/1522/2015
IA 1/2015(CRLPMP
1626/2015)

CRLP/1542/2015
IA 1/2015(CRLPMP
1646/2015)

CRLP/1565/2015
IA 1/2015(CRLPMP
879/2015)

CRLP/1568/2015
IA 3/2015(CRLPMP
1678/2015)

MASTHAN NAIDU
CHERUKURI

NAGESH
BHEEMAPAKA

MD SALEEM

M PITCHAIAH

P PHALGUNA RAO

K SOMA KONDA

REDDY

K SOMA KONDA
REDDY

B M PATRO

C SHANMUKHA RAO

K NARSI REDDY

B NAGI REDDY

P GOPALA KRISHNA

K RATHANGA PANI
REDDY

A JAYA SANKARA
REDDY

KARUNA GUTHA

M SATISH KUMAR

PUBLIC
PROSECUTOR

PUBLIC
PROSECUTOR

PUBLIC
PROSECUTOR
MADHUSUDHAN
REDDY PASUNOOR

PUBLIC
PROSECUTOR
KV BHANU PRASAD

PUBLIC
PROSECUTOR

PUBLIC
PROSECUTOR
MV S PRASAD

PUBLIC
PROSECUTOR
MV S PRASAD

PUBLIC
PROSECUTOR
CH SHANMUKHA
RAO

PUBLIC
PROSECUTOR

PUBLIC
PROSECUTOR
ARAVINDU MATURI

K SURESH REDDY
PUBLIC
PROSECUTOR

PUBLIC
PROSECUTOR

PUBLIC
PROSECUTOR (AP)

P NAGENDRA REDDY

PUBLIC
PROSECUTOR (AP)

UDAYA BHASKARA
RAO(SC FOR ACB
SPL PP)

GODEY SATISH
PUBLIC
PROSECUTOR (AP)

GUNTUR

GUNTUR

GUNTUR

GUNTUR

GUNTUR

KURNOOL

KURNOOL

VISAKHAPATNAM

VISAKHAPATNAM

KRISHNA

GUNTUR

VIZIANAGARAM

KURNOOL

KURNOOL

CHITTOOR

VISAKHAPATNAM
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55

56

57

58

59

60

61

62

63

64

65

66

67

68

69

70

CRLP/1591/2015
IA 1/2015(CRLPMP
1705/2015)

CRLP/1612/2015
IA 1/2015(CRLPMP
1740/2015)

CRLP/1623/2015
IA 1/2015(CRLPMP
1750/2015)

CRLP/1674/2015
IA 2/2015(CRLPMP
1811/2015)

CRLP/1689/2015

CRLP/1710/2015
IA 2/2015(CRLPMP
1851/2015)

IA 1/2015(CRLPMP
1850/2015)

CRLP/1716/2015
IA 1/2015(CRLPMP
1860/2015)

CRLP/1734/2015
IA 1/2015(CRLPMP
1879/2015)

CRLP/1750/2015
IA 1/2015(CRLPMP
1894/2015)

CRLP/1797/2015
IA 1/2015(CRLPMP
1959/2015)

CRLP/1827/2015

CRLP/1846/2015
IA 2/2015(CRLPMP
2009/2015)

CRLP/1868/2015
IA 1/2015(CRLPMP
2035/2015)

CRLP/1878/2015
IA 2/2015(CRLPMP
2045/2015)

CRLP/1965/2015
IA 2/2015(CRLPMP
2155/2015)

CRLP/1995/2015

M RAVINDRA

V HARI HARAN

T PRADYUMNA
KUMAR REDDY

BUTTA VIJAYA
BHASKER

M K RAJ KUMAR

M JAGADISH KUMAR

T SREEDHAR

DASARISVVSYV
PRASAD

E VENKATA REDDY

LV RAMANA RAO

PUBLIC PROSECUTOR
(AP)

NIZAMPUR CHANDRA
SEKHAR

AMBADIPUDI
SATYANARAYANA

G RAMA GOPAL

KV SUBRAHMANYA
NARUSU

PUBLIC PROSECUTOR
(AP)

PUBLIC
PROSECUTOR (AP)

PUBLIC
PROSECUTOR (AP)

PUBLIC
PROSECUTOR (AP)
A RAMAKRISHNA
REDDY

M CHALAPATHI
PUBLIC
PROSECUTOR (AP)

PUBLIC
PROSECUTOR (TG)

PUBLIC
PROSECUTOR (AP)
J UGRANARASIMHA

PUBLIC
PROSECUTOR (AP)

PUBLIC
PROSECUTOR (AP)
G SIMHADRI

PUBLIC
PROSECUTOR (AP)

PUBLIC
PROSECUTOR (AP)

T PRADYUMNA
KUMAR REDDY

P
VISHNUVARDHANA
REDDY

PUBLIC
PROSECUTOR (AP)

PUBLIC
PROSECUTOR (AP)
K ARUNA

PUBLIC
PROSECUTOR (AP)
VENKATESWARA
RAO GUDAPATI

PUBLIC
PROSECUTOR (AP)

SPS NELLORE

WEST GODAVARI

KRISHNA

KURNOOL

KHAMMAM

CHITTOOR

SPS NELLORE

EAST GODAVARI

VISAKHAPATNAM

PRAKASAM

GUNTUR

VISAKHAPATNAM

KRISHNA

VIZIANAGARAM

VISAKHAPATNAM

VIZIANAGARAM
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71

72

73

74

75

76

77

78

79

80

CRLP/2018/2015
IA 1/2015(CRLPMP
2197/2015)

CRLP/2044/2015
IA 2/2015(CRLPMP
7602/2015)

CRLP/2057/2015
IA 1/2015(CRLPMP
2239/2015)

CRLP/2059/2015
IA 1/2015(CRLPMP
2241/2015)

CRLP/2070/2015
IA 1/2015(CRLPMP
2251/2015)

CRLP/2099/2015
IA 1/2015(CRLPMP
2281/2015)

CRLP/2112/2015
IA 2/2015(CRLPMP
2299/2015)

CRLP/2199/2015

CRLP/2218/2015
IA 1/2015(CRLPMP
2433/2015)

CRLP/2262/2015
IA 1/2015(CRLPMP
2475/2015)

S R LAW ASSOCIATES

NIMMAGADDA
SATYANARAYANA

V S R ANJANEYALU

V ROOPESH KUMAR

REDDY

C SUBODH

NARASIMHA RAO
DAVULURI

DASAKA MURALI
KRISHNA

G JAGADEESWAR

R SAMEER AHMED

PRADEEP KUMAR
SRIRAMBHATLA

PUBLIC
PROSECUTOR (AP)

PUBLIC
PROSECUTOR (AP)

PUBLIC
PROSECUTOR (AP)

PUBLIC
PROSECUTOR (AP)

PUBLIC
PROSECUTOR (AP)

PUBLIC
PROSECUTOR (AP)

PUBLIC
PROSECUTOR (AP)

PUBLIC
PROSECUTOR (AP)

PUBLIC
PROSECUTOR (AP)

V S R ANJANEYALU
PUBLIC
PROSECUTOR (AP)

SPS NELLORE

GUNTUR

GUNTUR

KRISHNA

SPS NELLORE

WEST GODAVARI

WEST GODAVARI

GUNTUR

KRISHNA

GUNTUR
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T WA

HIGH COURT OF ANDHRA PRADESH
COURT NO. 4
THE HONOURABLE SRI JUSTICE A V SESHA SAI
To be Heard on Monday The 27% day of January 2020 - (AT 4:30 PM)

S.No. Case Number Petitioner Adv Respondent Adv District/Case Remarks

(NATIONAL LOK ADALAT PRE-SITTING LIST)

FOR REFERENCE TO LOK ADAIAT

1 WP/14731/2010 PADMAJARN GP FOR CIVIL WEST GODAVARI
IA 1/2010(WPMP SUPPLIES
18548/2010)
2 WP/16220/2010 SRINIVASULU KURRA  GP FOR CIVIL PRAKASAM
IA 1/2010(WPMP SUPPLIES
20437/2010)
3 WP/18688/2010 K G K PRASAD GP FOR CIVIL GUNTUR
IA 1/2010(WPMP SUPPLIES
23636/2010)
4 WP/20035/2010 M SURYA PRAKASH GP FOR GUNTUR
IA 1/2010(WPMP AGRICULTURE
25386/2010) GP FOR CIVIL
SUPPLIES
5 WP/24806/2010 K RATHANGA PANI GP FOR CIVIL VISAKHAPATNAM
REDDY SUPPLIES
6 WP/25995/2010 C RAGHU GP FOR CIVIL KRISHNA
IA 1/2010(WPMP SUPPLIES
33210/2010)
7 WP/26963/2010 RAJANIKANTH JWALA  GP FOR CIVIL PRAKASAM
IA 1/2010(WPMP SUPPLIES
34453/2010)
8 WP/33444/2010 VV N NARAYANA RAO  GP FOR CIVIL EAST GODAVARI
SUPPLIES
9 WP/714/2013 ANANTHA CHARY GP FOR REVENUE KURNOOL
IA 1/2013(WPMP KURELLA
854/2013)
IA 4/2013(WPMP
3732/2013)
10 WP/753/2013 O MANOHER REDDY GP FOR CIVIL YSR KADAPA
IA 4/2013(WPMP SUPPLIES
3796/2013)
IA 1/2013(WPMP
897/2013)
11 WP/1099/2013 RAJANIKANTH JWALA  GP FOR CIVIL PRAKASAM
IA 4/2013(WPMP SUPPLIES

5896/2013)

1/4



ONAL LOK ADALAT PRE-SITTING LIST CAUSELIST COURT NO 4-FOR MONDAY THE 27TH JANUARY 2020 , HIGH COURT OF AP AT AMARAVATH]

12

13

14

15

16

17

18

19

20

21

22

23

24

25

26

27

WP/4071/2013
IA 1/2013(WPMP
5085/2013)

WP/4074/2013
IA 1/2013(WPMP
5088/2013)

WP/5290/2013
IA 1/2013(WPMP
6582/2013)

WP/6125/2013
IA 1/2013(WPMP
7652/2013)

WP/6632/2013
IA 1/2013(WPMP
8300/2013)

WP/6958/2013
IA 1/2013(WPMP
8700/2013)

WP/8996/2013

WP/10640/2013
IA 2/2013(WPMP
13183/2013)

IA 1/2013(WVMP
1637/2013)

IA 1/2015(WVMP
2890/2015)

WP/11376/2013
IA 1/2013(WPMP
14100/2013)

WP/14277/2013
IA 4/2013(WPMP
77125/2013)

WP/14781/2013
IA 1/2013(WPMP
17953/2013)

A 4/2013(WPMP
79693/2013)

WP/14973/2013
IA 4/2013(WPMP
81128/2013)

WP/15025/2013
IA 4/2013(WPMP
81382/2013)

WP/15209/2013
IA 4/2013(WPMP
82436/2013)

WP/15215/2013
IA 4/2013(WPMP
82461/2013)

WP/15220/2013
IA 5/2013(WPMP
82494/2013)

KV RAGHU VEER

KV RAGHU VEER

KV RAGHU VEER

DY KARUNAKAR
DAYANIDHI

VENKATESWARLU

VALMIKI

V SUDHAKAR REDDY

MAHADEVA
KANTHRIGALA

MRK
CHAKRAVARTHY

S S BHATT

K JOSEPH

K JOSEPH

HVRR SWAMY

NIMMAGADDA

SATYANARAYANA

B DEVANAND

B DEVANAND

B DEVANAND

GP FOR CIVIL
SUPPLIES

GP FOR CIVIL
SUPPLIES

GP FOR CIVIL
SUPPLIES

GP FOR CIVIL
SUPPLIES

GP FOR CIVIL
SUPPLIES

GP FOR CIVIL
SUPPLIES

GP FOR REVENUE

KALAMATA R
BABU(SC AP CIVIL
SUPPL CORPN)
GP FOR CIVIL
SUPPLIES

GP FOR CIVIL
SUPPLIES

GP FOR CIVIL
SUPPLIES

GP FOR CIVIL
SUPPLIES

GP FOR CIVIL
SUPPLIES

GP FOR CIVIL
SUPPLIES

GP FOR CIVIL
SUPPLIES

GP FOR CIVIL
SUPPLIES

GP FOR CIVIL
SUPPLIES

KURNOOL

KURNOOL

KURNOOL

ANANTAPUR

YSR KADAPA

SPS NELLORE

CHITTOOR

KRISHNA

CHITTOOR

GUNTUR

GUNTUR

KRISHNA

VISAKHAPATNAM

VISAKHAPATNAM

VISAKHAPATNAM

VISAKHAPATNAM

2/4



ONAL LOK ADALAT PRE-SITTING LIST CAUSELIST COURT NO 4-FOR MONDAY THE 27TH JANUARY 2020 , HIGH COURT OF AP AT AMARAVATH]

28

29

30

31

32

33

34

35

36

37

38

39

40

41

42

WP/15221/2013
IA 4/2013(WPMP
82451/2013)

WP/15222/2013
IA 4/2013(WPMP
82488/2013)

WP/15227/2013
IA 4/2013(WPMP
82504/2013)

WP/16363/2013
IA 1/2013(WVMP
2360/2013)

WP/16630/2013
IA 2/2013(WPMP
20171/2013)

IA 1/2013(WVMP
2317/2013)

WP/16680/2013
IA 1/2013(WPMP
20227/2013)

IA 2/2013(WPMP
41366/2013)

WP/16793/2013
IA 1/2013(WPMP
20371/2013)

WP/17068/2013
IA 1/2013(WVMP
3846/2013)

WP/17734/2013
IA 1/2013(WVMP
2361/2013)

WP/18180/2013
IA 1/2013(WPMP
22173/2013)

WP/19551/2013
IA 1/2013(WPMP
23924/2013)

1A 1/2014(WVMP
654/2014)

IA 2/2013(WPMP
48279/2013)

WP/22090/2013

WP/22833/2013
IA 1/2013(WPMP
28005/2013)

WP/23214/2013

WP/23517/2013

B DEVANAND

B DEVANAND

B DEVANAND

KOTI REDDY
IDAMAKANTI

N RANGA REDDY

PRAKASH
BUDDARAPU

KOWTURU PAVAN
KUMAR

RAJANIKANTH JWALA

K ARUNA

KOWTURU PAVAN
KUMAR

A RAJENDRA BABU

K JOSEPH

KRISHNA RAO
MODHALAVALASA

ANDAPALLI SANJEEV
KUMAR

K JOSEPH

GP FOR CIVIL
SUPPLIES

GP FOR CIVIL
SUPPLIES

GP FOR CIVIL
SUPPLIES

GP FOR CIVIL
SUPPLIES

GP FOR CIVIL
SUPPLIES

GP FOR CIVIL
SUPPLIES (AP)

GP FOR CIVIL
SUPPLIES

GP FOR CIVIL
SUPPLIES

GP FOR CIVIL
SUPPLIES

GP FOR CIVIL
SUPPLIES

KOTI REDDY
IDAMAKANTI
GP FOR CIVIL
SUPPLIES

GP FOR CIVIL
SUPPLIES

GP FOR CIVIL
SUPPLIES

KALAMATA R
BABU(SC AP CIVIL
SUPPL CORPN)
GP FOR CIVIL
SUPPLIES

GP FOR CIVIL
SUPPLIES

VISAKHAPATNAM

VISAKHAPATNAM

VISAKHAPATNAM

PRAKASAM

ANANTAPUR

KURNOOL

VISAKHAPATNAM

PRAKASAM

PRAKASAM

KRISHNA

GUNTUR

GUNTUR

SRIKAKULAM

SPS NELLORE

GUNTUR

3/4
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43

44

45

46

47

48

49

50

WP/23999/2013
IA 1/2013(WPMP
29511/2013)

WP/26901/2013
IA 1/2013(WPMP
33290/2013)

WP/27646/2013
IA 1/2013(WPMP
34299/2013)

WP/29809/2013
IA 1/2016(WVMP
706/2016)

WP/37816/2013
IA 1/2013(WPMP
47054/2013)

WP/11866/2014
IA 1/2014(WPMP
14935/2014)

WP/40712/2014
IA 1/2014(WPMP
51013/2014)

WP/41661/2015
IA 1/2015(WPMP
53769/2015)

LAKKADI DAYAKER
REDDY

U RAMANJANEYULU

V SURENDRA REDDY

KIRAN PALAKURTHI

M BRAHMA REDDY

ARAVALA RAMA RAO

M BRAHMA REDDY

V SUDHAKAR REDDY

M VENKATA
NARAYANA
GP FOR CIVIL
SUPPLIES

GP FOR CIVIL
SUPPLIES

GP FOR REVENUE

GP FOR CIVIL
SUPPLIES (AP)
GP FOR CIVIL
SUPPLIES

GP FOR CIVIL
SUPPLIES

GP FOR CIVIL
SUPPLIES
KARRI MURALI
KRISHNA

GP FOR CIVIL
SUPPLIES (AP)

SPS NELLORE

GUNTUR

SPS NELLORE

CHITTOOR

PRAKASAM

SRIKAKULAM

GUNTUR

GP FOR LABOUR (AP) SRIKAKULAM

4/4



T WA

HIGH COURT OF ANDHRA PRADESH

COURT NO. 6

THE HONOURABLE SRI JUSTICE U.DURGA PRASAD RAO

To be Heard on Monday The 27% day of January 2020 - (AT 4:30 PM)

S.No. Case Number

Petitioner Adv

Respondent Adv

District/Case Remarks

FOR REFERENCE TO LOK ADAIAT

1

10

AS/549/2002
IA 1/2002(CMP
4214/2002)

AS/1193/2002
IA 1/2002(CMP
12762/2002)
TRAS/591/2006
TRAS/604/2006
TRAS/605/2006
TRAS/606/2006
TRAS/609/2006
TRAS/679/2006

AS/1827/2002
AS/1987/2002

AS/1993/2002
IA 1/2002(CMP
4121/2002)

AS/2009/2002
1A 1/2002(CMP
20445/2002)

AS/2155/2002
IA 2/2003(CMP
21954/2003)

AS/2157/2002
[A1/2002(CMP
23439/2002)

AS/2185/2002
IA 1/2002(CMP
23911/2002)
IA 1/2018

AS/2199/2002
IA 1/2002(CMP
23984/2002)

A VEERASWAMY

M SUBBA REDDY

VL N G KMURTHY

K ANNAPURNA
REDDY

PV R SHARMA

PV R SHARMA

K S GOPALA

KRISHNAN

THAKUR SINGH

V S R ANJANEYALU

(NATIONAL LOK ADALAT PRE-SITTING LIST)

J SESHAGIRI RAO

C SADASIVA REDDY
P RAJASEKHAR

V S R ANJANEYALU

MOVVA
CHANDRASHEKAR
RAO

P GOVIND REDDY

K SESHARAJYAM

S ASHOK ANAND
KUMAR

CH DHANAMJAYA

E VV S RAVI KUMAR EAST GODAVARI

PRAKASAM

YSR KADAPA
WEST GODAVARI

KRISHNA

VISAKHAPATNAM

CHITTOOR

WEST GODAVARI

KRISHNA

VISAKHAPATNAM

1/4



ONAL LOK ADALAT PRE-SITTING LIST CAUSELIST COURT NO 6-FOR MONDAY THE 27TH JANUARY 2020 , HIGH COURT OF AP AT AMARAVATH]

11

12

13

14

15

16

17

18

19

20

21

AS/2219/2002
IA 1/2005(ASMP
317/2005)

IA 1/2002(CMP
20948/2002)

IA 2/2002(CMP
24283/2002)

AS/2297/2002
IA 1/2003(CMP
3825/2003)

IA 1/2002(CMP
25030/2002)
IA 2/2003(CMP
4273/2003)

AS/2311/2002
1A 1/2002(CMP
25387/2002)

AS/27/2003

IA 3/2003(CMP
14282/2003)
IA 2/2003(CMP
13732/2003)
IA 1/2003(CMP
12681/2003)

AS/34/2003

IA 2/2003(CMP
5236/2003)

IA 1/2003(CMP
538/2003)

AS/35/2003

IA 1/2003(CMP
593/2003)

IA 2/2003(CMP
5569/2003)

AS/59/2003

AS/62/2003

IA 3/2003(CMP
11034/2003)
IA 2/2003(CMP
9219/2003)

IA 1/2003(CMP
1078/2003)

AS/148/2003
IA 1/2002(CMP
21572/2002)
IA 2/2002(CMP
24284/2002)
IA 1/2000(CMP
7243/2000)

AS/154/2003
IA 2/2006(ASMP
2099/2006)

AS/173/2003

V S R ANJANEYALU

G VIVEKANAND

KRISHNA MOHAN
SIKHARAM

P VENKATESWAR RAO

A NARASIMHA RAO

G KRISHNA MURTHY

VIJAY KUMAR
DEVINENI

V. SUBRAHMANYAM

M RAMAIAH

K SOMA KONDA
REDDY

T JAGDISH

KOWTURU PAVAN
KUMAR
P SRIDHAR REDDY

ATCHUTANANDA
DONDETI

VENKATESWARLU
POSANI

KARRI MURALI
KRISHNA

NIMMAGADDA
SATYANARAYANA

M N NARASIMHA
REDDY

SAI GANGADHAR
CHAMARTY

P ANILKUMAR
REDDY

K K CHAKRAVARTHY

R KAMESWAR RAO

KRISHNA

KRISHNA

KRISHNA

ANANTAPUR

KURNOOL

CHITTOOR

ANANTAPUR

KRISHNA

VISAKHAPATNAM

GUNTUR

KURNOOL

2/4



ONAL LOK ADALAT PRE-SITTING LIST CAUSELIST COURT NO 6-FOR MONDAY THE 27TH JANUARY 2020 , HIGH COURT OF AP AT AMARAVATH]

22

23

24

25

26

27

28
29

30

31

32

33

34

35

36

AS/195/2003

AS/209/2003
IA 1/2003(CMP
8230/2003)

AS/217/2003
[A 1/2003(CMP
3136/2003)

AS/226/2003
IA 1/2006(ASMP
2108/2006)

AS/243/2003

AS/384/2003

AS/476/2003
AS/498/2003

AS/824/2003
IA 1/2004(ASMP
11474/2004)

AS/3593/2003
IA 3/2003(CMP
89988/2003)

IA 1/2003(CMP
25314/2003)

AS/35/2004

IA 2/2004(ASMP
11452/2004)

IA 5/2004(ASMP
14471/2004)

IA 1/2004(CMP
5623/2004)

AS/174/2004
IA 1/2004(CMP
443/2004)

IA 2/2004(CMP
1179/2004)

AS/401/2004
A 5/2004(CMP
8172/2004)

A 1/2004(CMP
1467/2004)

IA 3/2004(CMP
1823/2004)

AS/435/2004
IA 4/2004(ASMP
13921/2004)

AS/470/2004

IA 1/2010(ASMP
2517/2010)

IA 1/2012(ASMP
7630/2012)

O MANOHER REDDY

K SARVA BHOUMA
RAO

A CHANDRAIH NAIDU

Y VIVEKANANDA
SWAMY

MV S SURESH
KUMAR

CH DHANAMJAYA
T S ANAND

K RATHANGA PANI
REDDY

G PEDDA BABU

P HEMACHANDRA

M SURENDER RAO

NIMMAGADDA
SATYANARAYANA

N SRIRAM MURTHY

P SRI RAGHU RAM

PV R SHARMA

G DASARADHA RAMI CHITTOOR

REDDY
K CHIDAMBARAM

D SESHADRI NAIDU

A K KISHORE REDDY

MADHU BABU
CHILAKAPATI

R CHAKRAVARTHI
M C ADI MURTHY

K ANANDA RAO

B ADINARAYANA
RAO

MASTHAN NAIDU
CHERUKURI

P HEMACHANDRA

NIMMAGADDA
SATYANARAYANA

VL N G K MURTHY

P N MURTHY

VISAKHAPATNAM

CHITTOOR

EAST GODAVARI

PRAKASAM

EAST GODAVARI

EAST GODAVARI
KURNOOL

PRAKASAM

CHITTOOR

WEST GODAVARI

CHITTOOR

GUNTUR

PRAKASAM

PRAKASAM




ONAL LOK ADALAT PRE-SITTING LIST CAUSELIST COURT NO 6-FOR MONDAY THE 27TH JANUARY 2020 , HIGH COURT OF AP AT AMARAVATH]

37

38

39
40

41

42

43

44
45

46

47

48

49

50

AS/862/2004

IA 2/2004(ASMP
11675/2004)

[A 1/2003(CMP
21462/2003)

IA 1/2004(CMP
2802/2004)

AS/940/2004
IA 3/2004(CMP
3521/2004)

IA 1/2004(CMP
3189/2004)

A 2/2004(CMP
3190/2004)

AS/952/2004
AS/964/2004

AS/988/2004
IA 2/2004(CMP
4418/2004)

IA 1/2004(CMP
301/2004)

AS/1005/2004
IA 1/2003(CMP
18633/2003)

AS/1185/2004
IA 1/2006(ASMP
2297/2006)

IA 1/2004(CMP
6030/2004)

AS/36/2005
AS/50/2005

AS/94/2005
IA 1/2018

AS/110/2005
IA 1/2005(ASMP
3198/2005)

AS/143/2005
IA 1/2009(ASMP
921/2009)

AS/178/2005

AS/193/2005

E VV S RAVI KUMAR

S SUBBA REDDY

C PRAKASH REDDY
V RAGHU

SESHADRI GOALLA

N (P) ANJANA DEVI
SATYANARAYANA

G PEDDA BABU

V S R ANJANEYALU

UDAYA BHASKARA
RAO PECHETTI

MV SURESH

AMBADIPUDI
SATYANARAYANA

VENKATESWARLU
POSANI

P JAGADISH
CHANDRA PRASAD

T RAJENDRA PRASAD

A SRINIVASA SARMA EAST GODAVARI

N RAVI PRASAD

P DHARMESH

RAVI KUMAR
TOLETY

P GANGA RAMI
REDDY

A KRISHNAM RAJU

VENKATESWARLU
SANISETTY

O MANOHER REDDY

S RAM BABU

V S R ANJANEYALU

A KRISHNAM RAJU

O MANOHER REDDY

G VIVEKANAND

EAST GODAVARI

KRISHNA
KRISHNA

SPS NELLORE

EAST GODAVARI

PRAKASAM

KRISHNA
EAST GODAVARI

SRIKAKULAM

KRISHNA

GUNTUR

CHITTOOR

KRISHNA

4/4



T WA

HIGH COURT OF ANDHRA PRADESH
COURT NO. 7
THE HONOURABLE SRI JUSTICE M.SATYANARAYANA MURTHY
To be Heard on Monday The 27% day of January 2020 - (AT 4:30 PM)

S.No. Case Number

Petitioner Adv

Respondent Adv

District/Case Remarks

FOR REFERENCE TO LOK ADAIAT

1

10

11

12

WP/30679/2013
IA 1/2013(WVMP
3636/2013)

WP/30681/2013
IA 1/2013(WVMP
3577/2013)

WP/32303/2013
IA 1/2013(WPMP
40166/2013)

WP/32700/2013
IA 1/2013(WPMP
40659/2013)

WP/32988/2013
IA 1/2013(WPMP
41046/2013)

WP/33587/2013
IA 2/2013(WPMP
41790/2013)

IA 1/2013(WPMP
41789/2013)

WP/34173/2013
IA 1/2013(WPMP
42531/2013)

WP/34230/2013

WP/34273/2013
IA 1/2013(WPMP
42652/2013)

WP/34567/2013
IA 1/2013(WPMP
43008/2013)

WP/35134/2013
IA 1/2014(WVMP
198/2014)

WP/36498/2013
IA 1/2013(WPMP
45376/2013)

N ASWARTHA
NARAYANA

N ASWARTHA

NARAYANA

N RANGA REDDY

B DEVANAND

K VENUMADHAV

N ASWARTHA
NARAYANA

N RANGA REDDY

T C KRISHNAN

E VENKATA REDDY

B DEVANAND

N ASWARTHA

NARAYANA

P VENKAIAH NAIDU

(NATIONAL LOK ADALAT PRE-SITTING LIST)

GP FOR CIVIL
SUPPLIES

GP FOR CIVIL
SUPPLIES

GP FOR CIVIL
SUPPLIES

GP FOR CIVIL
SUPPLIES

GP FOR CIVIL
SUPPLIES

GP FOR REVENUE

GP FOR CIVIL
SUPPLIES

GP FOR CIVIL
SUPPLIES (AP)

GP FOR CIVIL
SUPPLIES

GP FOR CIVIL
SUPPLIES

GP FOR CIVIL
SUPPLIES

GP FOR CIVIL
SUPPLIES (AP)
GP FOR CIVIL
SUPPLIES

ANANTAPUR

ANANTAPUR

ANANTAPUR

VISAKHAPATNAM

YSR KADAPA

ANANTAPUR

ANANTAPUR

ANANTAPUR

YSR KADAPA

VISAKHAPATNAM

ANANTAPUR

WEST GODAVARI

1/4



ONAL LOK ADALAT PRE-SITTING LIST CAUSELIST COURT NO 7-FOR MONDAY THE 27TH JANUARY 2020 , HIGH COURT OF AP AT AMARAVATH]

13

14

15

16

17

18

19

20

21

22

23

24

25

26

27

28

WP/36535/2013
IA 1/2016(WVMP
2869/2016)

WP/36749/2013
IA 1/2013(WPMP
45697/2013)

WP/37246/2013
IA 1/2013(WPMP
46355/2013)

WP/37537/2013
IA 1/2013(WPMP
46696/2013)

WP/38406/2013
IA 1/2013(WPMP
47738/2013)

WP/38445/2013
IA 1/2013(WPMP
47777/2013)

WP/38891/2013
IA 1/2013(WPMP
48335/2013)

WP/20476/2014
IA 1/2015(WVMP
544/2015)

WP/22515/2014
IA 1/2014(WPMP
28234/2014)

WP/22562/2014
IA 1/2014(WPMP
28296/2014)

WP/22571/2014
IA 1/2014(WPMP
28306/2014)

WP/22733/2014
IA 1/2014(WPMP
28504/2014)

WP/23296/2014
IA 1/2014(WPMP
29186/2014)

WP/25037/2014
IA 1/2015(WVMP
416/2015)

WP/26177/2014
IA 1/2014(WPMP
32725/2014)

WP/27873/2014
IA 1/2014(WPMP
34913/2014)

P VENKAIAH NAIDU

M JANARDHAN RAO

M JANARDHAN RAO

B DEVANAND

TADDI NAGESWARA
RAO

TADDI NAGESWARA
RAO

VENKATESWARA RAO
GUDAPATI

KOTI REDDY
IDAMAKANTI

ADDULA TRIVENI

KOTHAPALLI RAM
MOHAN CHOWDARY

K SRINIVAS

GV SHIVA]JI

V SUDHAKAR REDDY

V ESWARAIAH
CHOWDARY

KOTHAPALLI RAM
MOHAN CHOWDARY

K NARSI REDDY

GP FOR CIVIL
SUPPLIES (AP)
GP FOR CIVIL
SUPPLIES

GP FOR REVENUE
GP FOR CIVIL
SUPPLIES

GP FOR CIVIL
SUPPLIES

A RAVINDER REDDY
GP FOR
AGRICULTURE

GP FOR CIVIL
SUPPLIES

GP FOR CIVIL
SUPPLIES

GP FOR CIVIL
SUPPLIES

GP FOR CIVIL
SUPPLIES

GP FOR CIVIL
SUPPLIES (AP)

GP FOR REVENUE
(AP)

GP FOR CIVIL
SUPPLIES (AP)

GP FOR CIVIL
SUPPLIES (AP)

GP FOR CIVIL
SUPPLIES (TG)

A RAVINDER
REDDY(SC FOR CIV
SUPL CL)

GP FOR CIVIL
SUPPLIES (AP)

GP FOR CIVIL
SUPPLIES (AP)

GP FOR CIVIL
SUPPLIES (AP)

GP FOR CIVIL
SUPPLIES (AP)

GP FOR CIVIL
SUPPLIES (AP)

WEST GODAVARI

CHITTOOR

CHITTOOR

SPS NELLORE

SRIKAKULAM

SRIKAKULAM

VIZIANAGARAM

PRAKASAM

ANANTAPUR

ANANTAPUR

ANANTAPUR

EAST GODAVARI

SPS NELLORE

CHITTOOR

ANANTAPUR

ANANTAPUR

2/4



ONAL LOK ADALAT PRE-SITTING LIST CAUSELIST COURT NO 7-FOR MONDAY THE 27TH JANUARY 2020 , HIGH COURT OF AP AT AMARAVATH]

29

30

31

32

33

34

35

36

37

38

39

40

WP/11740/2015
IA 1/2015(WVMP
1990/2015)

WP/37213/2015
IA 2/2016(WPMP
110178/2016)

IA 1/2016(WPMP
31866/2016)

WP/37913/2015
IA 2/2015(WPMP
48776/2015)

IA 1/2016(WVMP
136/2016)

WP/38036/2015
IA 1/2015(WPMP
48944/2015)

WP/38059/2015
IA 1/2015(WPMP
48975/2015)

WP/38347/2015
IA 3/2015(WPMP
50736/2015)

IA 1/2015(WVMP
4987/2015)

WP/38358/2015
IA 1/2016(WVMP
307/2016)

IA 1/2017(WPMP
9469/2017)

WP/39085/2015
IA 1/2015(WPMP
50387/2015)

WP/39163/2015
IA 1/2016(WVMP
968/2016)

WP/40863/2015
IA 3/2016(WPMP
1451/2016)

IA 1/2016(WVMP
128/2016)

IA 2/2016(WVMP
457/2016)

WP/41208/2015
IA 1/2016(WVMP
324/2016)

WP/41260/2015
IA 1/2016(WVMP
1534/2016)

RAJANIKANTH JWALA

RAMA RAO MAVIDI

THOTA SUNEETHA

H VR R SWAMY

HVRR SWAMY

I GOPAL REDDY

K SRINIVAS

K MANIK PRABHU

KOTI REDDY
IDAMAKANTI

K SRINIVAS

SREEKANTH REDDY

AMBATI

PVV
SATYANARAYANA

GP FOR CIVIL
SUPPLIES (AP)

K PURUSHOTHAM

GP FOR CIVIL
SUPPLIES (AP)

GP FOR HOME (AP)

GP FOR CIVIL
SUPPLIES (AP)

GP FOR CIVIL
SUPPLIES (AP)

GP FOR CIVIL
SUPPLIES (AP)

GP FOR CIVIL
SUPPLIES (AP)

K NARSI REDDY
GP/FOR CIVIL
SUPPLIES (AP)

RAVI
CHEEMALAPATI
GP FOR CIVIL
SUPPLIES (AP)

GP FOR CIVIL
SUPPLIES (AP)
GP FOR IRRI AND
CAD (AP)

K RAMAMOHAN
GP FOR CIVIL
SUPPLIES (AP)

GP FOR REVENUE
(AP)

GP FOR CIVIL
SUPPLIES (AP)

GP FOR REVENUE
(AP)

GP FOR CIVIL
SUPPLIES (AP)

PRAKASAM

SRIKAKULAM

KURNOOL

KURNOOL

KURNOOL

PRAKASAM

ANANTAPUR

SRIKAKULAM

GUNTUR

CHITTOOR

KURNOOL

EAST GODAVARI

3/4



ONAL LOK ADALAT PRE-SITTING LIST CAUSELIST COURT NO 7-FOR MONDAY THE 27TH JANUARY 2020 , HIGH COURT OF AP AT AMARAVATH]

41

42

43

44

45

46

47

48

49

50

WP/41318/2015
IA 3/2016(WVMP
245389/2016)

IA 2/2016(WPMP
56919/2016)

IA 1/2016(WVMP
516/2016)

WP/41404/2015
IA 1/2015(WPMP
53449/2015)

WP/41444/2015
IA 1/2016(WVMP
398/2016)

WP/41655/2015
IA 1/2016(WVMP
407/2016)

WP/41658/2015
IA 1/2016(WVMP
399/2016)

WP/42773/2015
IA 1/2016(WVMP
1619/2016)

WP/42827/2015
IA 1/2016(WVMP
308/2016)

WP/42927/2015
IA 2/2016(WPMP
28510/2016)

IA 3/2016(WVMP
123479/2016)

IA 1/2016(WVMP
4681/2016)

WP/42967/2015
IA 1/2015(WPMP
55408/2015)

WP/43100/2015
IA 1/2016(WVMP
702/2016)

RAMA RAO MAVIDI

K SRINIVAS

CHETLURU
SREENIVAS

CHETLURU
SREENIVAS

CHETLURU
SREENIVAS

K SRINIVAS

K RATHANGA PANI

REDDY

I GOPAL REDDY

V R REDDY KOVVURI

P NARAHARI BABU

GP FOR CIVIL
SUPPLIES (AP)

P PRABHAKAR RAO

GP FOR CIVIL
SUPPLIES (AP)

GP FOR CIVIL
SUPPLIES (AP)

GP FOR CIVIL
SUPPLIES (AP)

GP FOR CIVIL
SUPPLIES (AP)

GP FOR CIVIL
SUPPLIES (AP)

GP FOR CIVIL
SUPPLIES (AP)

NARASIMHA RAO
DAVULURI

K PALLAVI

GP FOR CIVIL
SUPPLIES (AP)

GP FOR CIVIL
SUPPLIES (AP)

GP FOR CIVIL
SUPPLIES (AP)

SRIKAKULAM

CHITTOOR

CHITTOOR

CHITTOOR

CHITTOOR

ANANTAPUR

KURNOOL

PRAKASAM

YSR KADAPA

ANANTAPUR

4/4



gy WA

HIGH COURT OF ANDHRA PRADESH
COURT NO. 5
THE HONOURABLE SRI JUSTICE G. SHYAM PRASAD
To be Heard on Monday The 27" day of January 2020 - (AT 4:30 PM)

S.No. Case Number Petitioner Adv Respondent Adv District/Case Remarks

(NATIONAL LOK ADALAT PRE-SITTING LIST)

FOR REFERENCE TO 1.OK ADAIAT

1 MACMA/1353/2006 P PHALGUNA RAO A JAYA SANKARA KURNOOL
IA REDDY
4/2006(MACMAMP
24073/2006)
2 MACMA/1465/2006 SHANTHI NEELAM VIZIANAGARAM
R1 UNSERVED,R1 BATTA
DUE WITH A PETITION AND
CORRECT ADDRESS R2
SERVED
3 MACMA/1478/2006 S AV RATNAM MOHD SAIFUDDIN ANANTAPUR
IA GHORI
1/2006(MACMAMP R K SURI
2649/2006) MAHESWARA RAO
KUNCHEAM
4 MACMA/1507/2006 N SUBBA RAO GUNTUR
R1 UNSERVED,R1 BATTA
DUE WITH A PETITION AND
CORRECT ADDRESS R2
SERVED
5 MACMA/1573/2006 S SUBBA REDDY U RAMANJANEYULU  WEST GODAVARI
S N PADMINI
6 MACMA/1579/2006 P PHALGUNA RAO GANDURI GUNTUR
NAGESWARA RAO
7 MACMA/1779/2006 M V'V BASWA RA]J MANOHAR REDDY PRAKASAM
IA MALLASANI
2/2006(MACMAMP KATTA LAXMI PRASAD
33238/2006)
8 MACMA/1790/2006 SRILAKSHMI PULIPATI RADHIKA GUNTUR
IA MANDAVA
1/2006(MACMAMP
4098/2006)
9 MACMA/1793/2006 N S BHASKARA RAO NARAM NAGESWARA  WEST GODAVARI
RAO R4 UNSERVED,RR1 AND 2

APP R3 SERVED R4 BATTA
DUE WITH A PETITION AND
CORRECT ADDRESS

1/5



ONAL LOK ADALAT PRE-SITTING LIST CAUSELIST COURT NO 5-FOR MONDAY THE 27TH JANUARY 2020 , HIGH COURT OF AP AT AMARAVATH]

10

11

12

13

14

15

16

17

18

19
20

21
22

23

MACMA/1814/2006
IA
1/2006(MACMAMP
4152/2006)

IA 5/2006(XOB]J
47452/2006)

MACMA/1816/2006
IA
1/2006(MACMAMP
4157/2006)

MACMA/1822/2006
IA
2/2006(MACMAMP
6727/2006)

IA
1/2006(MACMAMP
4177/2006)

MACMA/1829/2006

MACMA/1833/2006
IA
2/2006(MACMAMP
4202/2006)

IA
1/2006(MACMAMP
4083/2006)

MACMA/1837/2006
IA
4/2006(MACMAMP
4205/2006)

MACMA/1887/2006

MACMA/1979/2006

MACMA/1986/2006

MACMA/2047/2006
MACMA/2072/2006

MACMA/2094/2006

MACMA/2106/2006
IA
3/2006(MACMAMP
4975/2006)

MACMA/2139/2006
IA
1/2006(MACMAMP
5043/2006)

V VEERABHADRA
CHARY

T NAGARJUNA REDDY

SURI BABU PUPPALA

B V KRISHNA REDDY

MUTEVI
MURALIKRISHNA

R K SURI

INENI VENKATA
PRASAD

D BHASKAR YADAV

A RAJENDRA BABU

J UGRANARASIMHA
N SUBBA RAO

ARAVALA RAMA RAO

SRILAKSHMI
MANDAVA

KARRI MURALI
KRISHNA

MAHESWARA RAO
KUNCHEAM

P HARINATH GUPTA

RAMA MOHAN RAO
KOTHA

P NAGENDRA REDDY

RAVI SHANKAR
JANDHYALA
P PHALGUNA RAO

SYED GHOUSE BASHA

1 GOPAL REDDY

MUTEVI
MURALIKRISHNA

GUDI SRINIVASU
M BHASKARA
LAKSHMI

NARESH BYRAPANENI

R K SURI
N RAMA KRISHNA

B DEVANAND

D KODANDARAMI
REDDY

K SUBRAHMANYAM

ANANTAPUR

R1 R6 UNSERVED,R1 DIED
VIDE CT RR2 TO 5 APP R6
BATTA DUE WITH A
PETITION AND CORRECT
ADDRESS

PRAKASAM

KRISHNA

WEST GODAVARI

PRAKASAM

WEST GODAVARI

ANANTAPUR

R1 UNSERVED,R1 STEPS
DUE TO BRING ON RECORD
THE LRS R2 SERVED

KURNOOL
R1 SERVED R2 APP

GUNTUR

CHITTOOR

GUNTUR

R1 UNSERVED,R1 BATTA
DUE WITH A PETITION AND
CORRECT ADDRESS R2 APP

SRIKAKULAM
YSR KADAPA

YSR KADAPA

R1 BATTA DUE WITH A
PETITION AND CORRECT
ADDRESS R2 APP R3
SERVED R4 APP

2/5



ONAL LOK ADALAT PRE-SITTING LIST CAUSELIST COURT NO 5-FOR MONDAY THE 27TH JANUARY 2020 , HIGH COURT OF AP AT AMARAVATH]

24

25

26

27

28

29

30

31

32

33

34

35

36
37

38

39
40

41

42

MACMA/2154/2006
IA 5/2006(XOB]
47727/2006)

MACMA/2228/2006
MACMA/2698/2006

MACMA/2708/2006
1A 2/2004(CMP
3226/2004)

IA 3/2004(CMP
3452/2004)

IA
1/2006(MACMAMP
5785/2006)

IA
2/2006(MACMAMP
5786/2006)

MACMA/2730/2006

MACMA/2731/2006

MACMA/2756/2006

MACMA/2777/2006

MACMA/2839/2006

MACMA/2843/2006

MACMA/2854/2006
IA
1/2006(MACMAMP
6785/2006)

MACMA/2855/2006

MACMA/1780/2007
MACMA/1885/2007

MACMA/1893/2007

MACMA/1945/2007

MACMA/1969/2007
MACMA/2839/2006

MACMA/1991/2007

MACMA/2088/2007

VUPPALAPATI
SRINIVAS RAJU

B NARASIMHA
SARMA

G SRINIVASULU
REDDY

RAMA MOHAN RAO
KOTHA

JAYANTI S C SEKHAR

NARESH
BYRAPANENI

A JAYA SANKARA
REDDY

D KODANDARAMI
REDDY

D V CHALAPATHI RAO

NARASIMHA RAO
GUDISEVA

NARASIMHA RAO
DAVULURI

NARASIMHA RAO
DAVULURI

N RAMA KRISHNA
N RAMA KRISHNA

S SUBBA REDDY

P PHALGUNA RAO

RAMA MOHAN RAO
KOTHA

S N PADMINI

P PHALGUNA RAO

P NARAHARI BABU

GUDI SRINIVASU
S N PADMINI

JAYANTI S C SEKHAR

R K SURI
MANOHAR REDDY
MALLASANI

V V NARASIMHA RAO
P PHALGUNA RAO

P HARINATH GUPTA
K'MADHUSUDHAN
REDDY

P HARINATH GUPTA

R K SURI
N RAMA KRISHNA

S AV RATNAM
MANOHAR REDDY
MALLASANI

MANOHAR REDDY
MALLASANI
VUPPALAPATI
SRINIVAS RAJU

N J SUNIL KUMAR
KATTA LAXMI PRASAD

N CHANDRA SEKHAR
REDDY

GUDI SRINIVASU
M BHASKARA
LAKSHMI

MANJULA G
D V CHALAPATHI RAO

KADASANI
SUDERSHAN REDDY
AV KS PRASAD

ANANTAPUR

KURNOOL

YSR KADAPA

VISAKHAPATNAM

VISAKHAPATNAM

GUNTUR

KURNOOL

YSR KADAPA

EAST GODAVARI

WEST GODAVARI

WEST GODAVARI

WEST GODAVARI

PRAKASAM
KURNOOL

WEST GODAVARI

ANANTAPUR
EAST GODAVARI

YSR KADAPA

EAST GODAVARI

3/5



ONAL LOK ADALAT PRE-SITTING LIST CAUSELIST COURT NO 5-FOR MONDAY THE 27TH JANUARY 2020 , HIGH COURT OF AP AT AMARAVATH]

43
44
45

46
47

48

49

50

51

52
53

54
55

56
57
58

59
60

61

MACMA/2100/2007
MACMA/2112/2007

MACMA/2115/2007
IA
1/2007(MACMAMP
5102/2007)

MACMA/2119/2007

MACMA/2703/2007
IA
6/2008(MACMAMP
29379/2008)

IA
1/2017(MACMAMP
5750/2017)

IA 5/2008(XOB]
29377/2008)

MACMA/2783/2007
IA
1/2015(MACMAMP
5691/2015)

IA
1/2008(MACMAMP
2096/2008)

MACMA/2815/2007
IA
1/2007(MACMAMP
6922/2007)

MACMA/2821/2007

MACMA/2828/2007

MACMA/2857/2007

MACMA/2985/2007
IA
1/2007(MACMAMP
7308/2007)

MACMA/3017/2007

MACMA/3018/2007
MACMA/3017/2007
MACMA/3019/2007
MACMA/3021/2007

MACMA/3019/2007
MACMA/3021/2007
MACMA/904/2008

MACMA/1082/2008
MACMA/984/2009

MACMA/2410/2009
IA
1/2008(MACMAMP
6512/2008)

M P CHANDRAMOULI CHITTOOR
ARAVALA RAMA RAO P BHANU PRAKASH SRIKAKULAM
A JAYA SANKARA RAMACHANDRAREDDY KURNOOL

REDDY GADI
P RAMANJANEYULU

JAYANTI S C SEKHAR NARESH BYRAPANENI VISAKHAPATNAM

P PHALGUNA RAO K SURESH REDDY
P PHALGUNA RAO B PARAMESEWARA
RAO

WV S RAJESWARI

VENKATESWARLU T P ACHARYA
PALADUGU
P GANGA RAMI
REDDY
B V KRISHNA REDDY SRILAKSHMI
MANDAVA
A JAYANTHI

ARAVALA RAMA RAO J KURMA RAO
SIVA BHAMI REDDY S RAVI SHANKAR

JANDHYALA
P PHALGUNA RAO
K VENKATESH

TS RAYALU

T S RAYALU

T S RAYALU

T S RAYALU

VUPPALAPATI

SRINIVAS RAJU

ARAVALA RAMA RAO

KOTA SUBBA RAO K RATHANGA PANI
REDDY

P PHALGUNA RAO

KURNOOL

ANANTAPUR

ANANTAPUR

SPS NELLORE

WEST GODAVARI

SRIKAKULAM
EAST GODAVARI

YSR KADAPA
YSR KADAPA

YSR KADAPA
YSR KADAPA
KURNOOL

SRIKAKULAM
KURNOOL

KURNOOL

4/5



ONAL LOK ADALAT PRE-SITTING LIST CAUSELIST COURT NO 5-FOR MONDAY THE 27TH JANUARY 2020 , HIGH COURT OF AP AT AMARAVATH]

62

63

64
65

MACMA/2426/2009

MACMA/772/2010

MACMA/775/2010

MACMA/1946/2010
IA
1/2010(MACMAMP
5254/2010)

ANAND BABU
DRONANDULA

D KODANDARAMI
REDDY

J SESHAGIRI RAO

VENKATESWARLU
PALADUGU

G VISHWESHWAR
REDDY

P RAMANJANEYULU
A JAYANTHI

GUNTUR

YSR KADAPA

SPS NELLORE
EAST GODAVARI

5/5



T WA

HIGH COURT OF

ANDHRA PRADESH

COURT NO. 5
THE HONOURABLE SRI JUSTICE D.V.S.S.SOMAYAJULU
To be Heard on Monday The 27% day of January 2020 - (AT 4:30 PM)

S.No. Case Number

Petitioner Adv

Respondent Adv

District/Case Remarks

FOR REFERENCE TO LOK ADAIAT

1

10

11

12

13

14

MACMA/1793/2008

MACMA/1959/2008
IA
2/2008(MACMAMP
7064/2008)

MACMA/1966/2008

MACMA/1997/2008
IA
1/2008(MACMAMP
4230/2008)

MACMA/2013/2008

MACMA/2219/2008

MACMA/2248/2008

MACMA/2251/2008
MACMA/2252/2008
MACMA/2256/2008

MACMA/2279/2008
[A1/2019
IA 2/2019

MACMA/2335/2008
IA
1/2008(MACMAMP
4958/2008)

MACMA/2369/2008
IA
1/2011(MACMAMP
2004/2011)

MACMA/2374/2008

C PRAKASH
REDDY(SC FOR
APSRTC)

C PRAKASH
REDDY(SC FOR
APSRTC)

WV S RAJESWARI

DANDA RADHIKA (SC
FOR APSRTC)

WV S RAJESWARI

K RATHANGA PANI
REDDY

NUTHALAPATI
KRISHNA MURTHY

RAJENDRA BUSSA
RAJENDRA BUSSA

K SATYANARAYAN
MURTHY(SC FOR
APSRTC)

WV S RAJESWARI

C PRAKASH
REDDY(SC FOR
APSRTC)

DANDA RADHIKA (SC
FOR APSRTC)

KAMBHAM MADHAVA
REDDY

(NATIONAL LOK ADALAT PRE-SITTING LIST)

A RAJENDRA BABU

N V ANANTHA
KRISHNA

O UDAYA KUMAR
A BALA BARATHI

KARRI MURALI
KRISHNA

DANDA RADHIKA (SC
FOR APSRTC)

KN LAXMI

SURESH KUMAR
REDDY KALAVA

M RAVINDRANATH
REDDY

TV SRI DEVI

GUNTUR

EAST GODAVARI

CHITTOOR
PRAKASAM

YSR KADAPA

YSR KADAPA

PRAKASAM

CHITTOOR
CHITTOOR
EAST GODAVARI

CHITTOOR

EAST GODAVARI

PRAKASAM

VISAKHAPATNAM

1/4



ONAL LOK ADALAT PRE-SITTING LIST CAUSELIST COURT NO 5-FOR MONDAY THE 27TH JANUARY 2020 , HIGH COURT OF AP AT AMARAVATH]

15
16
17

18

19

20

21

22

23

24

25

26

27

MACMA/2383/2008
MACMA/2622/2008
MACMA/2633/2008

MACMA/2658/2008

MACMA/2832/2008
IA
1/2008(MACMAMP
124/2008)

MACMA/2852/2008
IA
1/2008(MACMAMP
2822/2008)

MACMA/2865/2008
IA
1/2008(MACMAMP
5902/2008)

IA
1/2007(MACMAMP
2574/2007)

MACMA/2960/2008
IA
1/2007(MACMAMP
2512/2007)

IA
1/2008(MACMAMP
6005/2008)

MACMA/2961/2008
IA
1/2008(MACMAMP
6006/2008)

IA
1/2007(MACMAMP
2511/2007)

MACMA/2974/2008
IA
1/2007(MACMAMP
7196/2007)

MACMA/2976/2008
IA
1/2008(MACMAMP
7017/2008)

IA
2/2008(MACMAMP
7018/2008)

MACMA/2984/2008
IA 5/2008(XOB]
46538/2008)

MACMA/3027/2008

P VIJAYA KIRAN
T S RAYALU
G VL MURHTY

K SURESH REDDY

M SUGUNA

P SRIDHAR REDDY

DANDA RADHIKA (SC
FOR APSRTC)

R MANMADHA REDDY

R MANMADHA REDDY

T C KRISHNAN

KAMBHAM MADHAVA
REDDY

KV SUBBA REDDY

Y VIVEKANANDA
SWAMY

B DEVANAND

R MANMADHA
REDDY

C PRAKASH
REDDY(SC FOR
APSRTC)

C PRAKASH
REDDY(SC FOR
APSRTC)

C PRAKASH
REDDY(SC FOR
APSRTC)

C PRAKASH
REDDY(SC FOR
APSRTC)

SYED GHOUSE
BASHA

N SUBBA RAO
A JAYANTHI

GV S MEHAR
KUMAR

PUSHPINDER KAUR

G TUHIN KUMAR

O UDAYA KUMAR

KURITTI BHASKARA
RAO

GUNTUR
GUNTUR
PRAKASAM

GUNTUR

SPS NELLORE

SPS NELLORE

PRAKASAM

GUNTUR

GUNTUR

SPS NELLORE

SRIKAKULAM

CHITTOOR

VISAKHAPATNAM

2/4



ONAL LOK ADALAT PRE-SITTING LIST CAUSELIST COURT NO 5-FOR MONDAY THE 27TH JANUARY 2020 , HIGH COURT OF AP AT AMARAVATH]

28

29

30

31

32

33
34
35

36
37

38

39
40
41

42

43

44

MACMA/3045/2008
IA
1/2007(MACMAMP
6025/2007)

MACMA/3072/2008

MACMA/3087/2008
IA
2/2009(MACMAMP
6393/2009)

MACMA/3099/2008
IA
1/2008(MACMAMP
1827/2008)

MACMA/3371/2008
IA
1/2006(MACMAMP
5863/2006)

MACMA/3380/2008
MACMA/3395/2008
MACMA/3397/2008

MACMA/3401/2008

MACMA/3412/2008
IA
1/2007(MACMAMP
5899/2007)

MACMA/3415/2008
IA
1/2007(MACMAMP
5297/2007)

MACMA/3489/2008
MACMA/3497/2008
MACMA/3501/2008

MACMA/3525/2008
IA
2/2008(MACMAMP
8189/2008)

MACMA/3644/2008
IA
1/2006(MACMAMP
5579/2006)

MACMA/3662/2008
IA
2/2006(MACMAMP
1460/2006)

IA
1/2006(MACMAMP
731/2006)

DANDA RADHIKA (SC
FOR APSRTC)

C PRAKASH
REDDY(SC FOR
APSRTC)

N VASUDEVA
REDDY(SC FOR
APSRTC)

GV S MEHAR KUMAR

B PARAMESEWARA
RAO

GP FOR ARBITRATION
WV S RAJESWARI
SRINIVAS MANTHA

T S RAYALU
J SREENIVASULU

M S R CHANDRA
MURTHY

WV S RAJESWARI
R'MANMADHA REDDY
A RAJENDRA BABU

R MANMADHA REDDY

R MANMADHA REDDY

A RANGACHARYULU

VENKATESWARLU
SANISETTY

RAVI KUMAR
TOLETY

G SIMHADRI

K SATYANARAYAN
MURTHY(SC FOR
APSRTC)

G RAMA GOPAL
S VMUNI REDDY

G VASANTHA
RAYUDU
T L KRISHNA
PRASAD

KOTA SUBBA RAO

C PRAKASH
REDDY(SC FOR
APSRTC)

S V MUNI REDDY
M SUDHIR KUMAR

P DURGA PRASAD SC
FOR APSRTC

B PARAMESEWARA
RAO

N SUBBA RAO

PRAKASAM

KRISHNA

EAST GODAVARI

GUNTUR

EAST GODAVARI

VISAKHAPATNAM
CHITTOOR
KURNOOL

GUNTUR
ANANTAPUR

SPS NELLORE

CHITTOOR
GUNTUR
GUNTUR

GUNTUR

GUNTUR

KURNOOL

3/4



ONAL LOK ADALAT PRE-SITTING LIST CAUSELIST COURT NO 5-FOR MONDAY THE 27TH JANUARY 2020 , HIGH COURT OF AP AT AMARAVATH]

45

46

47

48

49

50

MACMA/3668/2008
IA
1/2012(MACMAMP
3998/2012)

MACMA/3863/2008
IA
1/2007(MACMAMP
7411/2007)

MACMA/3879/2008
IA
1/2007(MACMAMP
5537/2007)

MACMA/3942/2008
IA
1/2006(MACMAMP
2871/2006)

MACMA/4171/2008

MACMA/4172/2008
IA
1/2009(MACMAMP
1260/2009)

K SATYANARAYAN
MURTHY(SC FOR
APSRTC)

DANDA RADHIKA (SC

FOR APSRTC)

C PRAKASH
REDDY(SC FOR
APSRTC)

M VENKATA RAMANA

REDDY

N VASUDEVA
REDDY(SC FOR
APSRTC)

R MANMADHA REDDY

Y V RAVI PRASAD

NIMMAGADDA
SATYANARAYANA

A RAJENDRA BABU

M KARIBASAIAH

KAMBHAMPATI
RAMESH BABU

WEST GODAVARI

PRAKASAM

GUNTUR

CHITTOOR

ANANTAPUR

WEST GODAVARI

4/4



T WA

HIGH COURT OF ANDHRA PRADESH
COURT NO. 8
THE HONOURABLE SRI JUSTICE M.GANGA RAO
To be Heard on Monday The 27 day of January 2020 - (At 4:30 PM)

S.No. Case Number Petitioner Adv Respondent Adv District/Case Remarks

(NATIONAL LOK ADALAT PRE-SITTING LIST)

FOR REFERENCE TO LOK ADAIAT

1 MACMA/2642/2005 NARESH V PADMANABHA KRISHNA
IA BYRAPANENI RAO
4/2005(MACMAMP
37944/2005)
2 MACMA/3220/2005 B DEVANAND V ESWARAIAH CHITTOOR
CHOWDARY
3 MACMA/30/2006 B DEVANAND M VENKATA SPS NELLORE
NARAYANA R2 UNSERVED,R 1 APPR 2
UNSERVED
4 MACMA/68/2006 V NARAYANA REDDY B DEVANAND SPS NELLORE
5 MACMA/190/2006 KL N RAO EAST GODAVARI
6 MACMA/378/2006 V SUDHAKAR REDDY T RAMULU CHITTOOR
7 MACMA/523/2006 M VENKATA SPS NELLORE
NARAYANA
8 MACMA/587/2006 N SUBBA RAO B DEVANAND GUNTUR
R 1 UNSERVED R 2 APP
9 MACMA/618/2006 KOTA SUBBA RAO RAVI SHANKAR YSR KADAPA
JANDHYALA R2 R3 R4 R5 R6 R7 R8
PIDAPARTHI RATNA UNSERVED,RR 1 TO 5 APP
KUMARI RR 6,7 SET EXPARTY MEMO
P RAJANI REDDY FILED USR NO 1034/2016 R
8 APP
10 MACMA/670/2006 CH C KRISHNA C PRAKASH REDDY  SPS NELLORE
REDDY
11 MACMA/679/2006 B S REDDY T RAMULU KURNOOL
C PRAKASH REDDY R 1 UNSERVED R 2 APP
12 MACMA/710/2006 J SESHAGIRI RAO K SUBRAHMANYAM YSR KADAPA
C PRAKASH REDDY
13 MACMA/743/2006 NARESH A SRINIVASA SARMA VISAKHAPATNAM
BYRAPANENI B G UMA DEVI
14 MACMA/784/2006 MD SALEEM K G RAVIKANTH CHITTOOR
15 MACMA/1222/2006 K RATHANGA PANI B DEVANAND KURNOOL

REDDY

1/4
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16

17

18
19

20

21

22

23

24
25

26

27

28

29

30

MACMA/1527/2006
IA
1/2006(MACMAMP
3343/2006)

MACMA/1532/2006
IA
1/2006(MACMAMP
3355/2006)

MACMA/1539/2006
MACMA/1557/2006

MACMA/1700/2006

MACMA/1704/2006

MACMA/1726/2006

MACMA/1772/2006

MACMA/1784/2006
MACMA/1789/2006

MACMA/2451/2006

MACMA/2476/2006

MACMA/2477/2006

MACMA/2509/2006

MACMA/2524/2006
IA
1/2006(MACMAMP
4033/2006)

IA
2/2006(MACMAMP
4139/2006)

NARESH
BYRAPANENI

N SUBBA RAO

T DAMODAR

B SIVA KESAVA
REDDY

MANOHAR REDDY
MALLASANI

KOTA SUBBA RAO

B DEVANAND

KOTA SUBBA RAO

S V MUNI REDDY

JOSYULA BHASKARA
RAO

A JAYANTHI

D KODANDARAMI
REDDY

D KODANDARAMI
REDDY

A JAYANTHI

KOTA SUBBA RAO

K SOMESWARA
KUMAR

B DEVANAND

P HARINATH GUPTA
N MOHAN KRISHNA

D BHASKAR YADAV

NIMMAGADDA
SATYANARAYANA
SRINIVASA RAO
VUTLA

ANANDA RAO
KUNCHE

VENKATESWARA
RAO.GUDAPATI

T RAJENDRA PRASAD
NUTHALAPATI
KRISHNA MURTHY

NASARAIAH GOLLA
B DEVANAND

NARASIMHA RAO
GUDISEVA

P HARINATH GUPTA

P HARINATH GUPTA
K SUBRAHMANYAM

NARASIMHA RAO
GUDISEVA

T RAJENDRA PRASAD
NUTHALAPATI
KRISHNA MURTHY

VISAKHAPATNAM

GUNTUR

KURNOOL
KURNOOL

KURNOOL

R2 UNSERVED,R1 APP R2
BATTA DUE WITH A
PETITION AND CORRECT
ADDRESS

PRAKASAM

VIZIANAGARAM

PRAKASAM

CHITTOOR

EAST GODAVARI

R1 SERVED R2 STEPS DUE
TO BRING ON RECORD THE
LRS

KRISHNA

R1 UNSERVED,R1 STEPS
DUE TO BRING ON RECORD
THE LRS RR2 AND3 APP R4
DISD VIDE CO DT 31/3/2017

YSR KADAPA
R 1 UNSERVED R 2 APP

YSR KADAPA

R1 UNSERVED,R1 BATTA
DUE WITH A PETITION AND
CORRECT ADDRESS R2 APP

KRISHNA

PRAKASAM

2/4
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31

32
33

34

35

36

37

38

39

40

41

42
43

44
45

46

47

48

49

MACMA/2549/2006
IA
2/2006(MACMAMP
6121/2006)

MACMA/2584/2006
MACMA/2593/2006

MACMA/2622/2006
IA
3/2006(MACMAMP
5484/2006)

IA
1/2006(MACMAMP
4052/2006)

MACMA/2628/2006

MACMA/2648/2006

MACMA/2687/2006
MACMA/2702/2006
MACMA/2755/2006

MACMA/2800/2006

MACMA/2826/2006

MACMA/2827/2006

MACMA/1356/2007
IA 4/2007(XOB]
36414/2007)

MACMA/1570/2007
MACMA/1745/2007

MACMA/1746/2007

MACMA/1756/2007
IA 2/1997(CMP
19059/1997)

MACMA/1871/2007

MACMA/1946/2007

A JAYANTHI

N SIVA REDDY
A JAYANTHI

KOTA SUBBA RAO

D KODANDARAMI
REDDY

KOTA SUBBA RAO

G SRINIVASULU
REDDY

NAGUMANTRI
NAGESWARA RAO

D KODANDARAMI
REDDY

NARASIMHA RAO
DAVULURI

P VENKATESWAR RAO

P VENKATESWAR RAO

K SUBRAHMANYAM

B DEVANAND
T S RAYALU

P B VIJAY KUMAR

KOTA SUBBA RAO

ARAVALA RAMA RAO

JAYANTI S C SEKHAR

NARASIMHA RAO
GUDISEVA

B DEVANAND

VENKATESWARA
RAO MANDA

T RAJENDRA PRASAD

NUTHALAPATI
KRISHNA MURTHY

P HARINATH GUPTA

K SUBRAHMANYAM
G VENKATA REDDY

T RAJENDRA PRASAD

NUTHALAPATI
KRISHNA MURTHY

NARSI REDDY
TEEGALA

N SIVA REDDY

K SUBRAHMANYAM
B . DEVANAND

NAGUMANTRI
NAGESWARA RAO
T RAMULU

MAHADEVA
KANTHRIGALA
KOTA SUBBA RAO

A JAYANTHI

J JANAKIRAMI
REDDY

NAGUMANTRI
NAGESWARA RAO
T RAMULU

VENKATESWARA
RAO GUDAPATI
A JAYANTHI

M JEEVAN REDDY

G KRISHNA MURTHY

T RAMULU

KRISHNA

WEST GODAVARI
KRISHNA

PRAKASAM

YSR KADAPA

PRAKASAM

YSR KADAPA

EAST GODAVARI

YSR KADAPA

EAST GODAVARI

CHITTOOR

CHITTOOR
YSR KADAPA

WEST GODAVARI
GUNTUR

VISAKHAPATNAM

YSR KADAPA

SRIKAKULAM

VIZIANAGARAM

3/4
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50 MACMA/1982/2007 I MAAMU VANI YSR KADAPA
IA
1/2007(MACMAMP
4890/2007)

4/4



T WA

HIGH COURT OF ANDHRA PRADESH
COURT NO. 16

THE HONOURABLE SRI JUSTICE R RAGHUNANDAN RAO

To be Heard on Monday The 27% day of January 2020 - (AT 4:30 PM)

S.No. Case Number

Petitioner Adv

Respondent Adv

District/Case Remarks

FOR REFERENCE TO LOK ADAIAT

1

AS/3318/2000
IA 1/2003(CMP
19590/2003)

AS/3456/2000
IA 1/2000(CMP
22849/2000)

IA 1/2011(ASMP
2335/2011)

IA 3/2011(ASMP
15254/2011)
TRAS/482/2005

AS/3686/2000

AS/3720/2000
IA 2/2011(ASMP
2567/2011)

IA 1/2010(ASMP
1364/2010)

IA 1/2000(CMP
24121/2000)
TRAS/634/2008
TRAS/4196/2003
TRAS/4197/2003

AS/2114/2001

AS/502/2003
[A1/2003(CMP
5715/2003)

IA 2/2003(CMP
14276/2003)

AS/544/2003

AS/589/2003

AS/629/2003
IA 2/2003(CMP
18772/2003)
IA 1/2003(CMP
13675/2003)

RAJA REDDY KONETI

TV S PRABHAKARA
RAO

KASA JAGANMOHAN
REDDY

VL N G K MURTHY

P SURESH

V CH NAIDU

M SIVANANDA
KUMAR

Y CHANDRASEKHAR
V SUBRAHMANYAM

(NATIONAL LOK ADALAT PRE-SITTING LIST)

SVR PRAKASAM
SUBRAHMANYAM

EAST GODAVARI
SRINIVAS WEST GODAVARI
MALLAMPALLI

VISAKHAPATNAM
N (P) ANJANA DEVI  VISAKHAPATNAM
SATYANARAYANA
SIVALENKA KRISHNA
RAMACHANDRA
PRASAD

TV S PRABHAKARA EAST GODAVARI
RAO

WEST GODAVARI
CH RAVINDRA BABU KRISHNA

13



INAL LOK ADALAT PRE-SITTING LIST CAUSELIST COURT NO 16-FOR MONDAY THE 27TH JANUARY 2020 , HIGH COURT OF AP AT AMARAVATH

10
11

12

13

14

15

16

17

18

19

20
21
22

AS/648/2003

AS/732/2003

IA 2/2004(ASMP
11636/2004)

IA 1/2004(ASMP
11559/2004)

IA 1/2003(CMP
8881/2003)

AS/795/2003
IA 4/2003(CMP
20540/2003)
IA 2/2003(CMP
17734/2003)
IA 3/2003(CMP
17735/2003)
IA 1/2003(CMP
9727/2003)

AS/1138/2003
IA 1/2003(CMP
12320/2003)
AS/1169/2003

AS/1210/2003

AS/1276/2003
IA 1/2005(ASMP
250/2005)

IA 1/2003(CMP
13604/2003)

AS/1297/2003
IA 2/2003(CMP
25847/2003)
IA 1/2003(CMP
13781/2003)

AS/1329/2003
IA 2/2003(CMP
17960/2003)
IA 1/2003(CMP
14125/2003)

AS/1348/2003
IA 1/2003(CMP
14277/2003)
IA 3/2003(CMP
21902/2003)
[A2/2003(CMP
19745/2003)

AS/1469/2003

AS/2046/2003
AS/2070/2003

AS/2083/2003
IA 2/2003(CMP
26383/2003)

IA 1/2003(CMP
19290/2003)

P RAJAGOPAL RAO

V S R ANJANEYALU V RAGHU

S REKHA PRASAD

SAI GANGADHAR SIVALENKA

CHAMARTY RAMACHANDRA
PRASAD

P GANGA RAMI MP

REDDY CHANDRAMOULI

RAMA RAO GHANTA H JENNY
RAVI KUMAR
SADINENI

MOVVA
CHANDRASHEKAR
RAO

E VV S RAVIKUMAR VV LN SARMA

M P CHANDRAMOULI CSKYV
RAMANAMURTHY

KV SUBRAHMANYA P BHASKAR

NARUSU VENU GOPAL
PECHETTI

N SRIRAM MURTHY M V DURGA PRASAD

V VENUGOPALA RAO K CHIDAMBARAM

S U V SRINIVAS K SITA RAM

CH RAVINDRA BABU

EAST GODAVARI
KRISHNA

KURNOOL

KRISHNA

SPS NELLORE

GUNTUR

GUNTUR

EAST GODAVARI

SPS NELLORE

EAST GODAVARI

GUNTUR
WEST GODAVARI
WEST GODAVARI

2/3
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23

24

25

26

27

28

29

30

31

32

33

34

35

36

37
38

39
40

41

AS/2240/2003
AS/2263/2003

AS/2268/2003
IA 2/2003(CMP
24876/2003)
IA 1/2003(CMP
21070/2003)
IA 1/2004(CMP
1339/2004)

AS/2520/2003
AS/3395/2003

AS/3442/2003
IA 4/2003(CMP
79053/2003)

IA 2/2015(ASMP
2634/2015)

AS/3453/2003
IA 1/2004(CMP
990/2004)

IA 1/2003(CMP
24017/2003)

AS/739/2005

AS/757/2005
IA 1/2006(ASMP
559/2006)

AS/758/2005
AS/759/2005

AS/760/2005
IA 2/2005(XOB]
12030/2005)

AS/763/2005
AS/773/2005

AS/133/2006
AS/136/2006

AS/737/2006
AS/337/2007

AS/344/2007

C B RAM MOHAN
REDDY

M P CHANDRAMOULI

M RAMAIAH

AMBADIPUDI
SATYANARAYANA

V S R ANJANEYALU

M KRISHNA MOHAN
RAO

NARASIMHA RAO
GUDISEVA

S V MUNI REDDY

S V MUNI REDDY

S V MUNI REDDY

S’V MUNI REDDY

P KRISHNA PRAKASH

KV SUBRAHMANYA
NARUSU

J PRABHAKAR

R N HEMENDRANATH
REDDY

P BHASKAR

VENKATA RANGADAS
KANURI

P VENUGOPAL

V VENUGOPALA RAO KRISHNA

BOBBA
VIJAYALAKSHMI

VL N G KMURTHY

T NAGARJUNA
REDDY

B S PRASAD

M ADINARAYANA
RAJU

P DURGA PRASAD

C JAYASREE
SARATHY

C JAYASREE
SARATHY

C JAYASREE
SARATHY

C JAYASREE
SARATHY

J PRABHAKAR

P KRISHNA
PRAKASH

B SOMASEKHAR

V SUBRAHMANYAM

C A R SESHAGIRI
RAO

SAKINALA
SRINIVASULU

P RAJAGOPAL RAO

CHITTOOR

GUNTUR

VISAKHAPATNAM

EAST GODAVARI

VISAKHAPATNAM

WEST GODAVARI

KRISHNA

SPS NELLORE

SPS NELLORE

SPS NELLORE

SPS NELLORE

VISAKHAPATNAM

VISAKHAPATNAM

VISAKHAPATNAM
KRISHNA

KRISHNA
KRISHNA

KRISHNA

3/3
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HIGH COURT OF ANDHRA PRADESH
COURT NO. 8
THE HONOURABLE SRI JUSTICE BATTU DEVANAND
To be Heard on Monday The 27" day of January 2020 - (AT 4:30 PM)

S.No. Case Number Petitioner Adv Respondent Adv District/Case Remarks

(NATIONAL LOK ADALAT PRE-SITTING LIST)

FOR REFERENCE TO LOK ADAIAT

1 MACMA/954/2010 NARAM NAGESWARA  SHANTHI NEELAM  WEST GODAVARI
RAO N MOHAN KRISHNA
S PRANATHI
2 MACMA/1658/2010 RAVI SHANKAR NIMMAGADDA EAST GODAVARI
JANDHYALA SATYANARAYANA
D V CHALAPATHI
RAO
3 MACMA/1948/2010 D RAVI KIRAN N ASWARTHA ANANTAPUR
IA 1/2010(MACMAMP NARAYANA
5266/2010) ADDULA TRIVENI
4 MACMA/931/2011 S PRANATHI NUTHALAPATI PRAKASAM
KRISHNA MURTHY
5 MACMA/569/2012 RAVI SHANKAR NARASIMHA RAO EAST GODAVARI
IA 1/2012(MACMAMP JANDHYALA DAVULURI
692/2012)
IA 1/2011(MACMAMP
5568/2011)
6 MACMA/4283/2012 D RAVI KIRAN M KARIBASAIAH ANANTAPUR
IA 3/2012(MACMAMP
8299/2012)
IA 1/2012(MACMAMP
6211/2012)
7 MACMA/456/2013 RAVI SHANKAR G L NAGESWAR RAO VISAKHAPATNAM
IA 5/2013(MACMAMP JANDHYALA
8826/2013)
8 MACMA/2568/2013 N MOHAN KRISHNA P SHASHI KIRAN VISAKHAPATNAM
SURESH KUMAR
ROUTHU
9 MACMA/144/2014 O UDAYA KUMAR GUDI SRINIVASU CHITTOOR
N MOHAN KRISHNA
10 MACMA/1164/2014 S PRANATHI NARESH GUNTUR
IA 1/2013(MACMAMP BYRAPANENI
6443/2013)
11 MACMA/2009/2014 S PRANATHI V R REDDY KOVVURI YSR KADAPA
12 MACMA/4112/2014 RAVI SHANKAR LAKSHMIKANTH KURNOOL
JANDHYALA REDDY DESAI
T D PANI KUMAR
13 MACMA/4311/2014 SYED ABDUL KHADAR INENI VENKATA ANANTAPUR

PRASAD

12
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14

15

16

17

18

19

20

21

22

23

24

25

26

27

28

29

MACMA/254/2015

IA 1/2015(MACMAMP
258/2015)

IA 2/2015(MACMAMP
259/2015)

MACMA/612/2015
IA 3/2014(MACMAMP
6159/2014)

MACMA/855/2015
MACMA/1326/2015

MACMA/2333/2015

MACMA/15314/2015/(Filing

No.)

IA 8/2016(XOB]J
43470/2016)

IA 2/2016( MACMAMP
1447/2016)

IA 4/2016( MACMAMP
10826/2016)

MACMA/46176/2015/(Filing

No.)
IA 1/2016( MACMAMP
102/2016)

MACMA/804/2016

MACMA/851/2016
IA 2/2012(MACMAMP
8278/2012)

MACMA/1990/2016
IA 1/2016(MACMAMP
2851/2016)

MACMA/2940/2016
IA 1/2016(MACMAMP
5226/2016)

MACMA/1926/2017
IA 2/2017(MACMAMP
3489/2017)

IA 1/2017(MACMAMP
3488/2017)

MACMA/2930/2017

MACMA/2276/2018
IA 2/2018
IA 1/2018

MACMA/2633/2018
IA 2/2018
IA 1/2018

MACMA/1097/2019
IA 1/2019
IA 3/2019
IA 2/2019

V K NAIDU

RAVI SHANKAR
JANDHYALA

K MOHAN RAMI
REDDY

SYED ABDUL KHADAR
N MOHAN KRISHNA

N MOHAN KRISHNA
S PRANATHI

LAKSHMIKANTH
REDDY DESAI

S PRANATHI

MAHBOOB HUSSAIN

Y V RAVI PRASAD

GUDI SRINIVASU

KOTA SUBBA RAO

NIMMAGADDA
REVATHI

S PRANATHI

GUDI SRINIVASU

TALLURI
VEERABHADRA RAO

P NARASIMHULU

D KODANDARAMI
REDDY

N MOHAN KRISHNA
S PRANATHI

VENKATA RAMA RAO

KOTA

K MOHAN RAMI
REDDY

MAHESWARA RAO
KUNCHEAM

HARINATH REDDY
SOMA

V BHASKARA REDDY
D KODANDARAMI
REDDY

RAJENDRA BUSSA

KOTA SUBBA RAO
NARAM
NAGESWARA RAO

N MOHAN KRISHNA

KURNOOL

YSR KADAPA

PRAKASAM

GUNTUR

PRAKASAM

CHITTOOR

KURNOOL

YSR KADAPA

CHITTOOR

WEST GODAVARI

CHITTOOR

ANANTAPUR

PRAKASAM

SPS NELLORE
R3 UNSERVED,

CHITTOOR

R2 UNSERVED,PROOF OF

SERVICE NOT FILED

CHITTOOR
R1 R2 UNSERVED,

2/2



T WA

HIGH COURT OF ANDHRA PRADESH
COURT NO. 8
THE HONOURABLE SRI JUSTICE D RAMESH
To be Heard on Monday The 27% day of January 2020 - (AT 4:30 PM)

S.No. Case Number Petitioner Adv Respondent Adv District/Case Remarks

(NATIONAL LOK ADALAT PRE-SITTING LIST)

FOR REFERENCE TO LOK ADAIAT

1 MACMA/1141/2007 E MADAN MOHAN T LAKSHMI CHITTOOR
RAO NARAYANA
KATTA LAXMI
PRASAD
2 MACMA/3874/2008 J KANAKAIAH D KODANDARAMI CHITTOOR
A 2/2004(CMP REDDY
8206/2004)
3 MACMA/4007/2008 S AV RATNAM M SUBBA REDDY PRAKASAM

4 MACMA/4148/2008
IA
1/2006(MACMAMP

B PARAMESEWARA
RAO

G HARAGOPAL
K'ASHOK RAMARAO WEST GODAVARI

5699/2006)
5 MACMA/4163/2008 S SUBBA REDDY BATHULA RAJ KIRAN WEST GODAVARI
MACMA/4184/2008 S AGASTYA SHARMA KURNOOL
MACMA/4186/2008 SVR KARRI VISAKHAPATNAM
IA SUBRAHMANYAM SURYANARAYANA
1/2008(MACMAMP
6614/2008)
8 MACMA/4218/2008 V RAGHU SURESH KUMAR CHITTOOR
REDDY KALAVA

9 MACMA/4259/2008 AJIT NEELAM B NAGA SAILAKSHMI VIZIANAGARAM
SUDERSHAN
KUMBAM

10 MACMA/4269/2008 P NARAHARI BABU G VISHWESHWAR ANANTAPUR
REDDY
KANAKA SUNDAR
GANTA

11 MACMA/4270/2008 P NARAHARI BABU G VISHWESHWAR ANANTAPUR
REDDY
P RAMANJANEYULU

12 MACMA/4280/2008 P NARAHARI BABU G VISHWESHWAR ANANTAPUR
REDDY
P RAMANJANEYULU

13 MACMA/4282/2008 P NARAHARI BABU G VISHWESHWAR ANANTAPUR
REDDY

P RAMANJANEYULU

1/4
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14

15

16

17

18

19

20

21

22

23
24

25

26

27
28

29

30

MACMA/4283/2008

MACMA/4284/2008

MACMA/4285/2008

MACMA/4286/2008

MACMA/4289/2008

MACMA/4296/2008
IA
1/2007(MACMAMP
7571/2007)

IA
1/2008(MACMAMP
6654/2008)

MACMA/4319/2008

MACMA/4674/2008

MACMA/4712/2008

MACMA/4726/2008

MACMA/4814/2008
IA
1/2006(MACMAMP
5921/2006)

MACMA/4826/2008
IA
1/2006(MACMAMP
5995/2006)

MACMA/4827/2008
IA
1/2006(MACMAMP
5963/2006)

MACMA/4829/2008

MACMA/4831/2008
IA
1/2006(MACMAMP
6071/2006)

MACMA/4841/2008
IA
2/2006(MACMAMP
4247/2006)

MACMA/4845/2008

P NARAHARI BABU

P NARAHARI BABU

P NARAHARI BABU

P NARAHARI BABU

P NARAHARI BABU

N SIVA REDDY

P RAMANJANEYULU

M S R CHANDRA
MURTHY

INENI VENKATA
PRASAD

ARAVALA RAMA RAO

A JAYANTHI

A JAYANTHI

A JAYANTHI

A JAYANTHI

B PARAMESEWARA
RAO

INENI VENKATA
PRASAD

T S RAYALU

G VISHWESHWAR
REDDY
P RAMANJANEYULU

G VISHWESHWAR
REDDY
P RAMANJANEYULU

G VISHWESHWAR
REDDY
P RAMANJANEYULU

G VISHWESHWAR
REDDY
P RAMANJANEYULU

G VISHWESHWAR
REDDY
P RAMANJANEYULU

S AGASTYA SHARMA

SURESH KUMAR
REDDY KALAVA

KOTA SUBBA RAO

RAVI SHANKAR
JANDHYALA

T RAMULU

D SESHASAYANA
REDDY

CHALLA AJAY
KUMAR

CHALLA AJAY
KUMAR

SHANTHI NEELAM

N S BHASKARA RAO
WV S RAJESWARI

ANANTAPUR

ANANTAPUR

ANANTAPUR

ANANTAPUR

ANANTAPUR

EAST GODAVARI

CHITTOOR

SPS NELLORE

ANANTAPUR

SRIKAKULAM
CHITTOOR

GUNTUR

GUNTUR

GUNTUR
WEST GODAVARI

ANANTAPUR

GUNTUR

2/4
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31 MACMA/4846/2008 K RATHANGA PANI B S REDDY KURNOOL
IA REDDY
1/2006(MACMAMP
6632/2006)
32 MACMA/4924/2008 RAVI SHANKAR JOSYULA BHASKARA EAST GODAVARI
IA 2/2004(CMAMP JANDHYALA RAO
14279/2004)
33 MACMA/4925/2008 SUBBA RAO I MAAMU VANI GUNTUR
IA 1/2000(CMP KORRAPATI
15065/2000)
34 MACMA/4938/2008 V N ANAGANI GUNTUR
35 MACMA/5001/2008 V VENKATARAMI MADHAVA RAO PRAKASAM
REDDY NALLURI
36 MACMA/5007/2008 GUDI SRINIVASU KUSURI ANANTAPUR
SATYANARAYANA
37 MACMA/5080/2008 M LAKSHMANA SHANTHI NEELAM  EAST GODAVARI
SARMA CH DHANAMJAYA
38 MACMA/5082/2008 KL N RAO R VENKAT RAO VISAKHAPATNAM
39 MACMA/5085/2008 V RAGHU M VENKATA CHITTOOR
IA RAMANA REDDY
2/2009(MACMAMP
1605/2009)
IA
1/2009(MACMAMP
1570/2009)
40 MACMA/5095/2008 BUTTA VIJAYA Y KISHORE BABU KURNOOL
IA BHASKER
1/2007(MACMAMP
1413/2007)
41 MACMA/5104/2008 K RATHANGA PANI J JANAKIRAMI KURNOOL
REDDY REDDY
P BHASKAR
42 MACMA/5109/2008 P GOVIND REDDY RAVI SHANKAR CHITTOOR
JANDHYALA
43 MACMA/5125/2008 M P CHANDRAMOULI = R VENKAT RAO CHITTOOR
44 MACMA/5133/2008 M P CHANDRAMOULI = HARI BABU MANNE CHITTOOR
45 MACMA/5139/2008 SYED GHOUSE BASHA V DURGA PRAKASAM
IA
1/2008(MACMAMP
3265/2008)
46 MACMA/5140/2008 B PARAMESEWARA C PRAKASH GUNTUR
RAO REDDY(SC FOR
APSRTC)
47 MACMA/5289/2008 K RATHANGA PANI B S REDDY KURNOOL
IA REDDY
1/2006(MACMAMP
6629/2006)
48 MACMA/5519/2008 J SESHAGIRI RAO V RAGHU YSR KADAPA

I MAAMU VANI
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49 MACMA/5527/2008 KOTA SUBBA RAO V SUDHAKAR REDDY CHITTOOR
IA 1/1998(CMP
26811/1998)
IA 2/1998(CMP
27773/1998)

50 MACMA/5529/2008 S AGASTYA SHARMA G RAMA GOPAL EAST GODAVARI
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T WA

HIGH COURT OF ANDHRA PRADESH
COURT NO. 19
THE HONOURABLE SRI JUSTICE NINALA JAYASURYA
To be Heard on Monday The 27% day of January 2020 - (AT 4:30 PM)

S.No. Case Number Petitioner Adv Respondent Adv District/Case Remarks

(NATIONAL LOK ADALAT PRE-SITTING LIST)
FOR REFERENCE TO LOK ADAIAT

1 WP/15932/2008 NARAM NAGESWARA G VASANTHA WEST GODAVARI
IA 2/2008(WPMP RAO RAYUDU
21767/2008) J VPRASAD
IA 1/2008(WPMP
20659/2008)
2 WP/17481/2008 S SRINIVAS REDDY GP FOR REVENUE VISAKHAPATNAM
IA 1/2008(WPMP
22704/2008)
3 WP/17711/2008 G VIVEKANAND GP FOR REVENUE VISAKHAPATNAM
IA 1/2008(WPMP
23014/2008)
4 WP/19324/2008 NIMMAGADDA GP FOR REVENUE WEST GODAVARI
SATYANARAYANA
5 WP/29052/2008 A PRABHAKAR RAO GP FOR FORESTS EAST GODAVARI
WP/9017/2009 P LAKSHMA REDDY GP FOR VISAKHAPATNAM
IA 1/2009(WPMP REGISTRATION AND
11793/2009) STAMPS (AP)
GP FOR REVENUE
7 WP/11654/2009 D PADMAVATHI GP FOR VIZIANAGARAM
IA 1/2017(WPMP REGISTRATION AND
36123/2017) STAMPS (AP)
IA 1/2011(WPMP GP FOR
1715/2011) ENDOWMENTS (AP)
A CHANDRA SHAKER
K LALITHA(SC FOR
ENDOWMENTS AP)
GP FOR REVENUE
8 WP/13184/2009 C RAMACHANDRA SRINIVAS MANTHA KRISHNA
IA 1/2009(WPMP RAJU
17080/2009)
9 WP/21585/2009 CH RAVINDER GP FOR REVENUE VISAKHAPATNAM
IA 1/2010(WVMP
2330/2010)
10 WP/25290/2009 ARAVALA RAMA RAO ARUN KUMAR SRIKAKULAM

LATHKER(SC FOR
APSRTC)
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11

12

13
14

15

wtl6

17

18

19

20

21

22

23

WP/26791/2009
IA 1/2009(WPMP
34902/2009)

WP/26875/2009
IA 1/2009(WPMP
35004/2009)

WP/27879/2009

WP/27913/2009
IA 1/2010(WPMP
3660/2010)

WP/28656/2009
WP/28613/2009

WP/28613/2009

WP/28958/2009
IA 1/2009(WPMP
37583/2009)

WP/10412/2010

WP/14485/2010
IA 1/2017(WPMP
46065/2017)

WP/14878/2010
IA 1/2010(WPMP
18736/2010)

WP/16475/2010

WP/17289/2010

WP/17788/2010
IA 1/2010(WPMP
22481/2010)

D SESHASAYANA
REDDY

KARRI MURALI
KRISHNA

N SUBBA RAO

JITHENDER RAO
VEERAMALLA

I GOPAL REDDY

I GOPAL REDDY

D HANUMANTHA RAO

M BALANAGA
SRINIVAS

N M KRISHNAIAH
S SATYANARAYANA
MOORTHY

M N NARASIMHA
REDDY

A SRINATH

V R REDDY KOVVURI

M SUBBA REDDY

GP FOR
REGISTRATION AND
STAMPS (AP)

GP FOR REVENUE

GP FOR
REGISTRATION AND
STAMPS (AP)

GP FOR REVENUE

GP FOR REVENUE

GP FOR
REGISTRATION AND
STAMPS (AP)

GP FOR REVENUE

PRABHAKAR
SRIPADA
GP FOR REVENUE

PRABHAKAR
SRIPADA
GP FOR REVENUE

SHAFATH AHMED
KHAN SC WAKF
BOARD

SHAFATH AHMED
KHAN

GPFOR REVENUE

GP FOR
REGISTRATION AND
STAMPS (AP)

GP FOR REVENUE

GP FOR
REGISTRATION AND
STAMPS (AP)

GP FOR REVENUE

GP FOR REVENUE

GP FOR
REGISTRATION AND
STAMPS (AP)

GP FOR REVENUE

GP FOR
REGISTRATION AND
STAMPS (AP)

GP FOR REVENUE

GP FOR
REGISTRATION AND
STAMPS (AP)

S ARIFULLAH (SC
FOR AP WAQF
BOARD)

MOHD HABEEBUR
RAHMAN

GP FOR REVENUE

YSR KADAPA

VISAKHAPATNAM

CHITTOOR
YSR KADAPA

PRAKASAM

PRAKASAM

GUNTUR

GUNTUR

GUNTUR

YSR KADAPA

YSR KADAPA

YSR KADAPA

PRAKASAM
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24

25

26

27

28

29

30

31

32

33

34

35

36

WP/24817/2010

WP/27282/2010

WP/28048/2010
IA 1/2010(WPMP
35766/2010)

WP/28081/2010

WP/28698/2010
IA 1/2010(WPMP
36614/2010)

WP/29084/2010
IA 1/2010(WVMP
6142/2010)

WP/29318/2010
IA 1/2011(WPMP
29775/2011)

WP/6943/2011
IA 1/2017(WPMP
19716/2017)

IA 1/2018

WP/15968/2011
IA 1/2011(WPMP
19127/2011)
WP/15193/2011

WP/21856/2011

WP/23612/2011

WP/32451/2011
IA 1/2011(WPMP
40324/2011)

WP/32459/2011
IA 1/2011(WPMP
40345/2011)

VV N NARAYANA RAO

V R REDDY KOVVURI

M/S INDUS LAW FIRM

M/S INDUS LAW FIRM

V R REDDY KOVVURI

C RAGHU

O MANOHER REDDY

P RAJASEKHAR

K RAMAMOHAN

V R REDDY KOVVURI

GHANTASALA UDAYA
BHASKAR

N ASWARTHA
NARAYANA

N ASWARTHA
NARAYANA

GP FOR
REGISTRATION AND
STAMPS (AP)

GP FOR REVENUE

GP FOR
REGISTRATION AND
STAMPS (AP)

GP FOR REVENUE

GP FOR
REGISTRATION AND
STAMPS (AP)

GP FOR REVENUE

GP FOR
REGISTRATION AND
STAMPS (AP)

GP FOR REVENUE

GP FOR
REGISTRATION AND
STAMPS (AP)

CH JANARDHAN
REDDY

GP FOR REVENUE

GP FOR LAND
ACQUISITION

M SUDHIR KUMAR
K'V BHANU PRASAD
GP FOR REVENUE

GP FOR
REGISTRATION AND
STAMPS (AP)

V R REDDY KOVVURI
GP FOR REVENUE

GP FOR
REGISTRATION AND
STAMPS (AP)

GP FOR REVENUE

GP FOR
ASSIGNMENT (AP)
GP FOR REVENUE

GP FOR
REGISTRATION AND
STAMPS (AP)

GP FOR REVENUE

GP FOR
REGISTRATION AND
STAMPS (AP)

GP FOR REVENUE

GP FOR
REGISTRATION AND
STAMPS (AP)

GP FOR REVENUE

EAST GODAVARI

YSR KADAPA

YSR KADAPA

YSR KADAPA

YSR KADAPA

KRISHNA

KRISHNA

YSR KADAPA

YSR KADAPA

CHITTOOR

KRISHNA

ANANTAPUR

ANANTAPUR
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37

38

39

40

41

42

43

44

45

46

WP/32714/2011
IA 1/2011(WPMP
40664/2011)

WP/32915/2011
[A 1/2011(WPMP
40913/2011)

WP/34526/2011

WP/35106/2014
IA 1/2015(WVMP
325/2015)

IA 1/2014(WPMP
43917/2014)

IA 2/2015(WPMP
1473/2015)

WP/35721/2014
IA 1/2014(WPMP
44709/2014)

IA 1/2015(WVMP
324/2015)

WP/35752/2014
IA 1/2014(WPMP
44754/2014)

IA 1/2015(WVMP
323/2015)

WP/35760/2014
IA 1/2015(WVMP
577/2015)

IA 1/2014(WPMP
44765/2014)

WP/36190/2014
IA 1/2015(WVMP
322/2015)

IA 1/2014(WPMP
45313/2014)
WP/35107/2014

WP/36191/2014
IA 1/2015(WVMP
340/2015)

IA 1/2014(WPMP
45314/2014)
WP/35107/2014

WP/36292/2014
IA 1/2014(WPMP
45428/2014)
WP/35107/2014

J M NAIDU

N ASWARTHA
NARAYANA

A CHANDRAIH NAIDU

O MANOHER REDDY

KL N SWAMY

O MANOHER REDDY

KL N SWAMY

O MANOHER REDDY

O MANOHER REDDY

PRABHU NATH
VASIREDDY

GP FOR
REGISTRATION AND
STAMPS (AP)

GP FOR REVENUE

GP FOR
REGISTRATION AND
STAMPS (AP)

GP FOR REVENUE

GP FOR REVENUE

GP FOR
PROHIBITION
EXCISE (AP)
THE ADVOCATE
GENERAL (AP)
K KRISHNA

A SANTHOSH
KUMAR

GP FOR
PROHIBITION &
EXCISE (AP)

GP FOR
PROHIBITION
EXCISE (AP)

GP FOR
PROHIBITION &
EXCISE (AP)

GP FOR
PROHIBITION
EXCISE (AP)

GP FOR
PROHIBITION &
EXCISE (AP)

GP FOR
PROHIBITION
EXCISE (AP)

GP FOR
PROHIBITION &
EXCISE (AP)

GP FOR
PROHIBITION
EXCISE (AP)

GP FOR
PROHIBITION &
EXCISE (AP)

GP FOR
PROHIBITION
EXCISE (AP)

GP FOR
PROHIBITION &
EXCISE (AP)

GP FOR
PROHIBITION
EXCISE (AP)

CHITTOOR

ANANTAPUR

CHITTOOR

KRISHNA

KRISHNA

KRISHNA

KRISHNA

KRISHNA

EAST GODAVARI

GUNTUR
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47

48

49

50

WP/37132/2014
IA 1/2014(WPMP
46459/2014)

IA 1/2015(WVMP
463/2015)
WP/35106/2014

WP/37498/2014
IA 1/2015(WVMP
536/2015)

IA 1/2014(WPMP
46928/2014)
WP/35106/2014

WP/37500/2014
IA 1/2014(WPMP
46930/2014)

IA 1/2015(WVMP
534/2015)
WP/35106/2014

WP/34270/2015
IA 1/2015(WPMP
44077/2015)

TV JAGGI REDDY

O MANOHER REDDY

O MANOHER REDDY

PRABHAKAR PERI

GP FOR
PROHIBITION
EXCISE (AP)

GP FOR
PROHIBITION &
EXCISE (AP)

GP FOR
PROHIBITION
EXCISE (AP)

GP FOR
PROHIBITION &
EXCISE (AP)

GP FOR
PROHIBITION
EXCISE (AP)

GP FOR
PROHIBITION &
EXCISE (AP)

GP FOR
PROHIBITION
EXCISE (AP)
PANASIA
ADVOCATES AND
CONSULTANTS

EAST GODAVARI

PRAKASAM

PRAKASAM

EAST GODAVARI
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